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Tbey do DOt show a. mucb Interest as I 
tboulht, the subject would evoke, io this 
country. But I have requested the Gajen-
draladkar Committe. to complete their 
labours as quickly as possible: In fact, I 
have told them tbat It is Shrt Madbu 
umay"s Bill and I cannot Indefinitely tell 
him that the Committee's report Is cominl. 
I would like to Inform Shrl Madhu Llmaye 
thai It hal created a distinct r Impressloo on 
Justice Gaj.ndraladkar. I hope, the Com-
mittee's report would be available by the 
end of July after whlcb tbe matter will be 
taken up. 

I think, I have answered all the points 
and I do not want to make any general 
points. I want to conclude by saying thal 
this University Grants Commission (Amend-
ment) Bill, which ~  now become an Act. 
usher In a new era of academic development 
In the field of our education. 

MR. DEPU1Y·SPEAKER I Tbe ques· 
tlon is : 

"That tbe Bill, as amended, bo pas. 
sed." 

The mOlion was adopltd. 

MR. DEPUTY·SPEAKER: We now 
take up the Private Mrmbers' Business. 
We have encroached upon this Private Mem-
bers' bu,lness which is a very precious right 
of tbo hon. Members, and, I think, we shall 
extend It by 15 minutes at the end. Shrl 
Randblr Singh. 

SHRI C. K. BHATTACHARYYA : 
Before this discussion bealns, I may malte 
a request to )ou. My Resolution comes 
nellt. I may be given two or three minutes 
at the end to move my Resolution. 

IS.IS bn. 

COMMITTEE ON PRIVATE MEM. 
BERS' BILLS AND R.ESOLU. 

TION 

SIXTy·THIIlD REPORT 

SHRI RANDHIR SINGH (Rohtak)' 
I bel to move I 

"That tnl. House do agree with the 
Slxty·thlrd Report of the Committee 
on private Members' Bills and R..,o. 
lutlons presented to Ihe House on tho 
13th May. 1970." 

MR. DEPUTY·SPEAKER: Tbe ques· 
tlon Is : 

"That Ihls Houso do agree with tho 
Slxly-thlrd Reporl of Ihe Cowmltteo 
on Privale Members' Bills and Reso. 
lutlons presenled 10 lbe House on Ihe 
I3lb May, 1970." 

The mOlia" was udopted. 

IS.16 bu. 

RESOLUTION RE I ECONOMIC 
AND SOCIAL PROBLEMS OF 
WEST BENGAL-Con/d. 

MR. DEPUTY·SPEAKER: We shall 
now lake up further consideration of Ihe 
Resolullon moved b) Shrl Indrajit GuPta. 
Shrl Indrajl\ Gupla 10 conllnue his sperch. 

SHRIMATI ILA PALCHOWDHURI 
(Krlshnager) :  I have an amendment 10 tbe 
Resolution. It bas bren circula'cd also. 

MR. DEPUTY·SPEAKER: ThaI you 
can move ahlr hi' speech Is over. 

SHRI INDRAJIT GUPTA (Allpore) : 
Mr. Deputy-Speaker, Sir, ahh('ulh Ibe 
Minister Incbarge Is busy some olher 
confabu lallons at Ihe momfnl, for Ihe 
ben,flt of the HOllse, I would like 10 read 
OUI the lelt of Ihe Resolution which I 
moved on Ihe last occasion. It reads I 

"This House Is of opinion Ibat, In 
Ihe administration of West Benlal 
under Presldenl's rule, Government 
,hould live lop prlorlly 10 solullon 
of urgenl economic and social 
problems sucb as land reform, 
unemployment, refullee rehabllllalion, 
development of CalcUlla, elc." 

Now, I wlsb to make It quite clear al 
the very OUliel Ihal I do not barbour lbe 
.1I,htest illusion Ihal the prebtems whl<h I 

propose to hllhlilht can be tackled by Ihe 
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administration unddr President's rule. 
~  problems could not be tackled by 
the Congres. Government, successIve 
Congress Mtnlstrles, during the last 
twenty yun. In fact, these problems were 
aggravated throughout that period. There-
fore, until another democratlcally·elected 
Government comes back to power In W:st 
Benllal, I do not feel that there is much 
likelihood of these problems being tackled 
In an effective or serious manner. 
Nevertheless. the reason for my bringing 
forward this Resolution Is that we find, 
although It Is new practically two months 
81nce the imposition of Presirlent's rule, 
the big bureaucrats who have been appoint· 
ed as Advisers to the Governor and Gover-
nor himself seems to be more concerned 
with their own dispu'es, their own .. rvlce 
diSDu:es, jealousies, and their own rivalries 
regarding who .hould be promoted, who 
should be demoted, who should be transferr-
ed, who should be taken to task and so on 
and so fourth. They are more interested in 
these prlly matters than In dealing with the 
problems which affect the lives of the  vast 
majority of the people In West Bengal. 
Therefore, I have felt It necessary to brlnll 
this Resolution before the House In the 
hope that sufficient public opinion both 
Inside this House and outside can be creat-
ed to brlr,g about pressure upon Ihe ad-
mlnlstra'ion so that they can 8t least be 
co p ll~  to devole attention not to petty 
matters but to those mailers upon 
which the future of the whole State 

depends. 

These problems which I propose to 
mention In the brief time at my disposal 
are problems which are all very long-stand-
ina and they are problems which have 
accumulated over the last two decades. 
They have nothlnll to do specifically with 
the two brief periods of the United Front 
rule that we had in West Bengal. I would 
like to remind the House Ihat In the last 
22 years, eltcept for a period of 22 months 
and that too In two Inslalments, Ihere has 

only been the Oovernmenl of ODe 
party and that Is the Conlress pany. 
For 22 months out of Ihe 22 years there 
wefC bllef spells of non Conaresa 
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Rule. The problem that I wilh to hl,hllalt 
here are problems which have been accumu-
lating over the years and which are deep-roo 
ted maladies and I hope that the other Mem 
bers who will take part in this discussion 
will deal with this problem from that point 
of view and not try to make political capital 
out of It by saying thal"Somethlng has been 
created by the United Front or not creatid 
by the Congress because these are not those 
typos of problems which I wish to de'll with 
nor far that matler does the solution of these 
problems leave conditional on the question 
of law and order. Because this is the purpole 
of one amendment which I find the hon. 
Lady Member over here proposes to move. 
The purpose of t hat amendment Is that until 
law and order is restored, until proper con-
ditions of law and order return, nothing 
can be done. That Is 'he pre-conditIon, but 
the maladies that I am pointing my finger at 
have been there ror the last 20 years when 
there was perfect law and order under Cong-
ress dispensation and when there were no 
Naxalitcs. Sel why were not those problems 
tackled then 1 I would beg of you and beg 
of the Members of the Houoe not to mix the 
issue. A t the same time) do not want to 
belittle the Importance of he law and order 
problem. But that would be a separate dis-
cussion. For a long time the Idea was moo-
ted rouDd that the only way to keep law 
and order is to get rid of the United 
Faont Government and bring about Presi-
dent's rule and every body would lea ve a sigh 
of relief. Now we can see ali around what 
Is happening there. Thc situation has become 
much worse. The President's rule and the 
bureaucratic advisers and the Governor 
are not ip.' 0 /'lC10 maBlc'ans to restors law 
and order. T!,e problem is mucb more deep-
rooted aod If we do not look at that way, It 
will be like tbe ostrich burying Itl head in 
the sand. 

Tberefore, the main point of my resolu-
tion is I I wish to point out that it Is the 
Central Government which ~ ot evade It. 
overall responsibility for the neglect aod for 
the decay of West Bengal which to·day Is 
hurstinll forth In a son of a accumulated 
crhls. The only way in which the Conarels 
can come back to power In Benaa! Is 
through Preside t's rule. The only way 
they 'can ru'e Banlal Is .l ~ t  rule. 
There Is no other way for the D to rul •• 
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Tbey are flnisbed. Therefore, now. to-doy, 
when they are ruling directly from Deihl 
througb the Governor and his Advisers. I 
wisb to focus their responsiblJ ity for the 
state of affairs under which West Bengal Is 
groaning and the people are suffering un-

speakable miseries. 

First of all I would like to very 
briefly just narrate certain facts which are 
not dlspuled, but mainly for the benefit of 
hon. Members who do not come from my 
State. It Is necessary to rem Ind Ihem what 
the overall picture Is like, 

A report of the United Nations has 
recently pointed out that 600,000 people live 
on the pavements of Calcutta. They have 
no shelter whatsoever and half of the total 
population of Ihe city lives In slums. These 
slums, as everyb,)dy knows who has seen Ihe 
conditions of Ihese slums In Calcutta, are 
the breeding ground, nOI only of physical 

diseases of all kincls but also of various 
kinds of crimes and vices. The largest 
number of educated unemployed are to be 
found In West B"ngal. We all know that 
the majority of the job-seekers. parlicularly. 
those who come from tbe educated middle 
class do not like to go and register their 
names at the employment exchanges. A 
very small fracllon of them do It. On 31st 
December, 1969, it was found that 1,82,000 
such people, that Is educated people, were 
on the live registers of the Employment 
Exchange there. It Is Ihe higl,esl for aoy 
State. Next In order com, U. P. Kerala, 
Maharashtra, Bihar, Tamil' Nadu. Mysore. 
Andhra Pradesh and so on. 

Out of these 1.82,000 people reglGtered 
on the Employment Exchange re!llister. 
6,422 were engineering graduates or engi. 
Deering dlsploma holders an:! '43,418 are 
classified as craft.men or technicians or 
"crafllmen of varioui kind •• 

Then, Sir, as everybody knows, there 
bas been a fresh innux recently of ~pl c  

person. from East P"kistao, Upto the 
17tb of last montb, It was calculated that 
between 25,000 to 30.000 people at tbe 
,minimum bave cro,nd o ~r tbe borden, 
'The point I wish to make out is that It 
would "-wronll to imagine Ihat It is only 
tbe refugees from East Pakistan ov-r., 

the years, h~ c bren ~ rl l  the popula-

latlon in Calcutta-West Bengal. If one 
takes Ihe total figu,e of Immigrants Into 
West Bengal. then one finds that bet weeD 
1951 and 1961, only 29% of these people 
came from East Pakistan as refugees, Out of 
7.4M,OOO people who came Inlo the State 
during those ten yeaTS, 50% came from 
the other States of India. I do Dot lilY 
Ihls 'n any kind of parochial spirit, I am 
proud of the fact that In Bengal, no such 
movement, similar to the Shiv Sena In 
Bombay, has been started, 

We are proud of tho faCt that our States-
our great city of Calcutta_has the mean. of 
livelihood and Is giving employment to 
people coming from all over the country. 

But, I must point this out that 'n a city of 
a population of 7.5 millions where tbere 
are 142 persons per acre in the metropolitan 
district and 300 persons per acre wlthlo the 
Calcutta Corporalion area there, we do flDd 

that at least 50% of the people are from 
oUlside Ihe Slate, In Ihe texille Industry, 
58% of the workers are non-Bengalis; in 
the jUle mills, 79% of Ihe workers are 
non-Bengalis and in engineering industry, 
47% of the workers are stili Don-Bengalis, 

It has heon calculated that In '961 an 
amount of Rs, 28 crores was remitted from 
Calcutta by money orders to other State., 
That Is the amount IIIhlch the peop'e from 
other Stales who are remitting money back 
to their homes came to Rs, 28 crores. What 
I wish to point out i. thai Calcutta city and 
the surrounding Induslrlal area, can not 'n 
aay sense be regarded as a pecullary Bengali 
city or Bengali problem; It i. a national 
problem; It is a national city and It hal to 
be looked at and tackled In that way. 

I regret vcry much to I&y that thoulh 
I do not want to dlla!e on this at the 
moment that In recent years, there baa been 
a tendaDey which has liven JI'OIIt deal of 
bllte"'''18 and compialnt la Benllal that 
while we are providing employment for so 
many lakhs of people from other Stalos ...... 
it is their right that they should get employ-
T.llClnt there-there hu been a .rowln. teJn-
dency In roccDt years that In many concerns, 

particularly commercial and mercantile oflc:e 
coacerns. which are owned and managed by 
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oon.Bengalls, to replace Bengali employees 
by non· Bengali employees. I am sure any 

body who lives and works In Calcutta knows 
that this causes a great deal of bitterness. 

You cannot do away with tbe human psy-
chology. They feel that when they are 
living employment to so many people from 
all over the country, at least these Bengalis 
who are In employment, should not be dri· 

ven out and replaced by non· Bengalis. 

Sir, between 1951 and 1961, the growtb 
In populatIon In West Bengal was of the 

order of 32.8%. Only one other State In 
IndIa, that Is, Assam, can show a higber 
figure. The all·lndlan average of the growth 
of population In these ten years was 21.5%. 
In Bengal It was 32.8 per cent and precIsely 
In thIs period, the employment In the 
factories In Bengal Increased by less than S 
per cent where as In the same period It 
Increased in Maharashtra by 45 per cent and 
In Oujarat by 130 por cent. Upto the 31 
March 1958, 41.17 l h~ of refugees had come 
over from E. Pakistan. As you know, 
tbere are schemes for settlIng them In 
various parts of the country. Despite, out 
of these 41 lakh refugees-the figure Is of 
1958-31 lakhs stili remaIn In West Bengal. 

Then I wish to point out that while 
we are all In favour of there being 
equitable distribution of growth of Industry 
and balanced development In the country, 
backward areas should b. brought up and 

so on. West Bengal has been wrongly 
described as being over.lndustrlallsed and 
developed. ThIs Is the language used and 
arlument trotted out In the past to put 
forward the claims of cerlain other parts of 
the country. But 1 would like to remind 
you that at one time, many  many decades 
ago, the great advantage West Bengal had 
was its proximity to the coal and Iroo ore 

bealng areas. This was the billgest advantaao 
Industry had In West Bengal. That 
advantaae I. lost now because subsidies on 
coal have been granted In every other State 
aDd at all railheads today there Is a uniform 

prIce for Iton and steel. Therefore, that 
advantage which once existed no lonaer 
exllts. If one studIes the questIon more 
deeply, one will find that It Is only Cal etta 

and Its Immediate nellJhbourhoo<l wblQb ClP 

W. Bengal (Res.) 
be described as being developed areas. 58 
per cent of the State's total Income comes 

from Calcutta and the surroundIng areas, 
83 per cent of the factory employment Is 

found In Calcutta and the surroundinll areas 
78.7 per cent of the Industrial Incomes comel 

from Calcutta and the surroundIng areas. 
But the rest of West Bengal Is backward, 
utter Iy backward, neglected and poverty-
stricken. This must not be forgotten. 

There Is a big development potential In 
the whole of N. Bengal on the other side of 
the Oanga. But nothIng has been done upto 
today to develop N. Bengal. Even I would 
say tbe people of N. Bengal are living under 
the perpetual menace of recurring floods 

and the havoc and devastatIon caused every 
year In some part or other of N. Bengal and 
thIs problem has not been serIously tackled 
on any long· term basis by the Ceotral 
Government. 

Then there Is the questloD of Calcutta 
port. I have no time to go Into details. 
On the 22nd of last month, thn Chairman 
of the Calcutta Port Trust made a statemeDt 
saying tbat the port's capacity Is grossly 

under· utilised , an insufficient number of 
ships are coming In and the labour employed 

gets work for only 15 days a month. We 
all know the reason for thIs-the cl ~ In 
the state of the pert and Ibe river. For that 
we have been told over years that ateps are 
being taken. The question of Farrakka 
comes up in thIs House every now and then. 
Dut one mu 5t understand tbat tbe whole 
future of Calcutta, Which means the future 
of Beoaal-and the future of Calcutta also 
means the future of the hltherland-depends 
on speedy and efficient execution of the 
Farrakka Barrase Project. There we know 
we are lagglos far behInd SChedule. 

Not only that. I would remInd the 
Central Government that one Farrakka 

Barrage Is not going to cure the problem of 
the dylog river. Alons with that a maUer 
which has been emphasised repeatedly by 
competen t engIneers Is that a sufficiently 
large outlay must be provided for tbe 

training of the r ou~ rivers, trlbularl" 
flowln, Into the HooBbly. Unl.n tho"" 
rivers are trained, deepened and widened, 
there I. no possibility of this river belnl 

resuscitated. 
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1 read a disturbing bit of news In the 
papers the other day. I do not know whether 
It Is correct or oot, tbat there are some 
acbemes beloll mooted by the Bihar Govern-
ment and the U. P. Government to develop 
cerlaln projecls In their lerrltory, where the 
Canla flows; and this report says that unless 
there Is proper over·all planlnng and co.ordl· 
nation there is a likelihood that such projects 
In U.P. and Blbar mlgbt tap  the water of the 
Ganla and draw away so much water that 
the orlalnal purpose of tbe Farakka Barrale 
mllht be nullified and negated. I hope the 
Central Government will look Into this 
matter. Otherwise, we might find ourselves In 
the end utterly frustrated even after the 
completion of the Barrage. 

Everybody who has been 10 Calcutta 
knows Ihe condltlon of the sewage, Ihe drain· 
age, the water supply and so on. During 
1970.71, as far as I could flnd oul 
a sum of Rs. 3 crores only has 
been allocated for these problems, while 
think that, at a conservative estimate, at 
least Rs. \ 0 crores Is needed for this year. 
This Is quite apart from the requirement of 
housing, transport and so on which are all 
In a chronic condition. The Calcutta Carpo. 
ration have been pleading with Ihe Cenlral 
Government for some time, and recently also, 
for al least allo\\ ing Ihem 10 have the advan. 
tage of an octroi, which Bombay enj"Ys. 
Bombay, I think makes Rs. 10 crores out of 
octroi, bUI up till now the Government of 
India has not conceded this request of the 
Calcutta Corporation. 

Leadlnll Induslrlalisls-the quolatinns are 
wilb me, but I do not wanl to take the time 
of the Hou,e-from Birla 10 Sinllhanla, 
BlIaskar, Mitter and so many people, are 
contlnually say that at least an am lunt of 
Rs. 100 erores Is required per annum for the 
all·round development of C.lcutta. I do not 
know wbere this money Is going to come 
from, but If Calcutta Is to be considered a 
natiOnal city, every possible source musl be 
tapped. Arter all, Calcutta Is one of Ihe 
binell banking cenl"s of this counlry. The 
banks have been nationalised and we are 
1I0lni to pay quhe a sizeable amount •• 
compensation 10 their shareholders. I would 
like to know from the Government whetber 
they have at an liven their mind 10 tbl. 
q ... tJon, whether the sharholden of the 

banks should be alVCII compensation IIQI la 

cub Immediately, but 10 boods, so that at 
lealt a portleo of this compeosatlon money 
could be utilised for the developmeot of 
Calcutta. 

Thirteen of the lextlle mills in the Slate 
are lying closed out 0142. Fourteen Ihousand 
texille workers are out of work because of 
this. Thlr Iy per cent of the capacity Is Iyln, 
Idle. Maoy sUIICstlonl have been made (or 
the re.openlnll o( thepe mills, even by the 
Cilairman of tbe Begal Mill Owners' Ano-
clatlon. Olle of tbe textile Unltl, the Benga-
lakshml Mills, could be opened at once II 
only tha Central Government Is Interested In 
It. The United FroDt Ministry had sanction. 
ed. Rs. 28 lakhs lowards tie re·openlng 01 
this mill. What Is required Is the pari paSU 
grant from Ihe NIDC, bul up 1111 now we 
have been knocking at Ihelr door In vain. 
Nothing is forlhcomlng. 

Even the Stale Textile Corporation In 
Bengal which was supposed to tackle the 
problem of re·openlng th esc mills has not 
seen tbe light of day up 1111 now. 

These problems have accumulaled over the 
years. West B ,gal, I am bound to say, hal 
been shabbily trealed In the matter of 
plan out lays and plan allocations. 
Under the Fourlh Plan outlay, WOlt 
Bengal Is gIven Rs. ~ crores compa-
red with Rs. 898 crores for Maharashlra 
and Ro. 454 crores for Gujuat. I can quote 
many statistics to show Ihat over the years, 
as investmenl, employmenl, number of 
factories, etc., In Ihe Weslern part of the 
couatry bave gone up at a rapid rale, Ihere 
has been a correspondlnll decline In Cal. 
cutta and Well Benllal. 

'lhen, I came briefly to the question 
of Calcutta city Itself. One of tbe impor. 
IaDI problem Is repedlnll Ira.uport, I just 
wl1nt to remind the Minlsler about It, I do 
Dot want to 110 Into detail as has been dis· 
cUSlCd recently In this House. As far u 
J baWl been able 10 understand the InlCrut· 
able worklD. or Mr. Gulzarllal Nanda', 
mind, tbe net oulcome i. lolna 10 be-It Is 
my apprehension -we shall have nl.ther a 
circular rallw.y nor • suburban dlspcnal 
line DOr what he caU. man rapid transport 
.,_ For the flnt time h. has stated 

clearly wha, ~ never kaew borore thlt 
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there never was a plan nor wa.5 there any 
approval for a circular railway. He says 
there was a plan for a suburban dispersal 
line and now he has come before the House 
to say I whlie making a survey for the 
purpose of a suburban dispersal line we 
have ~u  into big difficulties and nobody 
knows whether they could be solved or not. 
That Is the line from Dum  Dum to  Prlncep 
gbat ; that has a very limited purpose-to 
bring In people from the northern part of 
the city to the Centre. Even that is now 
in the melling pot. The mBSS rapid trans-
port system may. according to him, be an 
underground tube or semething like that. 
Feasibility studies and surveys have not yet 
been undertaken and It will take anot her 
2-3 years. In the final event I am 
quite Rure we shall be left with nothIng. 

The second Hooghly bridge for whIch 
the bridge commissioners had been appoint-
ed 18 my opinion going to be a bIg white 
elephant. Ils. 16 crores are to be spent 
out of the Stato's exchequer. The Central 
Government has refu'ed to contribute any-
tblng except by way of loans. Yet this 
hrldge, due to insistence of 80me bureaucrat" 
P\lrt Commissioners. Is being constructed at 
120 feet high bridge which Is totally un-
necossary. The approach work for this 
bridle on both .Ides of the river Is going to 
cast a big chunk and I doubt whelher they 
111'111 be able to solve the problem. Out of 
RI. 16 crores only Rs. 4 or 5 crores 111'111 be 
speot on the bridge and the b.hnce of 
Rs. 12 crores Is to be spent on the approach 
roads,  for acquiring land for making the 
roads and so on. Stili the entire bill Is to 
be footed by West Bengal. 

Thera are many other prohlems. One 
Is the burning question of land problems 
Brtd laod policies. Only today we read In the 
newspaper lome policy announcement by the 
Government tbere. Mr. K. K. Son one of 
the advisers In charge of this particular 
dedartment haa enuncialed on behalf of the 
Goveroment what-tbey clllI a land polley. 
Anybody wbo reads this slatement would 
think that {t Is B fairly prolre55l"e thlol. 
1 am sure tile even Is of tbe last few months 
haVe brought home even t~ the bone-headed 
bureaucrat. that If they tried to dispo_ 
forcibly sbe poasants of tbe laods. ~hl.c . 
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had been occtipled by them, there wiil be 
havoc and bloodshed in' every comer or 
Welt Bengal .. (Intrruptions . ., You are 
bothened about the ceiling. We have read 
10 Ihe papers a report that there wore 
differences among Ihe advIsers themselves 
and the new Chief Secretary Mr. Mulllck 
is reported to have said that If forcible 
attempts are made to l po ~  al this land 
the law and order problem which will arise 
will b: somelhlng before which the prC'Jent 
problem will pale Into Insignificance. No 
Government will be able to deal with It_ 
I am glad that common sense and realism 
had prevailed to this ex lent at least. In 
the statement It has been said that all these 
lands which were benaml lands or surplus 
lands or lands vested In the State which had 
been oceup!t·d·-Mr. K. K. Sen Is unhappy 
Ihat they were forCibly occupied-will not 
be forcibly taken away from the peasants. 
Bul there is a dlrference between what Is 
legal and what Is legitimate. Manv things are 
legal on paper and many legltlmale Ihlngs are 
supposed to follow from Ihe Implementation 
of those laws. Bul If those laws are not 
Impleme nted for (Iecades tngether the out-
come Is somelhing which Is illegitimate and 
the only way to make it legitImate Is 
people's aClion. 

Sbri Jayapraka,h Narayan, who I think 
Is respected by all sections of the House 
and Is cerlainly not a hidden Naxalite or a 
hidden Communist, has I,sued a stalement 
on Ihe 71h of Ihls monlh from which I 
would like to read a few Itnes. He Is 
expressing his concern that there should be 
also proposal "to return the lands forcibly 
occupied during the United Front regime 
by under-tanants, petty peascnll and l ~ 

less labourers to their so-called rlabtful 
owners." This Is his language, not mloe. 
I 111'1/1 explain Ihe significance or' tbat. He 
say. that anybodv who Is acquainted wltb 
the agrarian situation in Ihe ex-zamlndarl 
States knows "how ex-landlords and the 
bigger and domlnaot farmers have systemati-
cally defeated land reforms." Theo he 10et 
on to .ay , 

·'It Is notorious how in these Stat. 
cellloll laws bave been checkmated by 
by beoaml sellloll1eots ; how iaWl 
confOrrlnl upon sbare-croppen occu.. 
paey rights In tbelr boldlop bave 
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beeD DlllJified by the simple ellpe-
dient of not issuing rent receipts and 
restating the recording of share-crop. 
pers' names In revenut records: bow 
hundreds of thousands of acres of 
vested land, that Is to say, the ell-
landlords' IIncultlvated waste lands 
that were vested In tbe State Govorn-
meDts In the wake of zamlndariaboll-
tion, have been unlawfully lakeD pos-
les.ion of by the stronger sections of 
Ihe rural community." . 

Thon, he goes on to say : 

"Those in charge of the State's ad-
ministrations should have discovered 
by now that It Is impossible to imple-
ment some of the more progressl ve 
land reforms through adminlstrallve 
aCllon alone. The reasons are: (a) 
absence of reliable and up·to·date 
recordl ; (b) the power of the civil 
courts to have the lasl word in such 
matters as IItle·sults; (c) the tlme-
and·money consuming produres of 
the civil courts; (<I) occurrence of 
rampant corruption at the lower 
levels of the reveDue administration; 
and (e> political IDfluence of the 
landed inlerests." 

Therefore, the polnl I wish to make 
oul is, however wdl·meanlng parts of thIs 
. Iand policy which have beeD announced 
loday-may sound on paper-these 
thinll can never be implemented by ad-
miDistrative measures alooe, and certaInly 
what the Congress Governmenl In 20 years 
could not do to Implement these laws and 
land reform., are we to expect tha t Mr. 
Dhawan and Mr. K. K. Sen and Mr. B B. 
Ghosh are going to do? Nobody but a 
lunatlc could imaline such a thing. It 
canDot bo dOlle unless at every level and 
particularly at the thana level, r pr l ~ 
dve committees are closely associated at 
'every slep wilh thIs process. 

Now, UDder the United Pront Govern-
ment, land committees were let up at 
'every thaDa lev,el, Tholl<' committe.. have 
bow !Mien ~ . It i, my demand that 

those committees should be revived. If 
necessar" tbey can be expanded. I do 
not mind. If the Congress people wanl to 
bo In those commlttee\ let them be. But 
such all-party comml ttees at Ihe thana 
level must be Ihere, and the local peasant 
organisations must be closely associated at 
every step with these meamres whlcb are 
proposed to be carried out. If any attempt 
is made to do il purely by bureaucratic 
flat with the help of the police, thOD 
there Is going to be a heavy bloodshed be-
cause I caD assure you tbat tbe peasants 
are in DO mood to gIve up tbelr land which 
they have occupied. 

Just one or two more "oInt', Sir, 
I have done. There are big loopholes 10 
this policy statement coming from Calcutta. 
The first i. that Ihey say that the share-
croppers will Dol bo evicted. The share-
croppers are being evicted today by the 
thouiands in We.t Bengal. Let the Govorno 
ment know that; Ihey are being evicled OD 
a mass scale. bocause most or tbese share-
croppers do not su;:ceed In gelling aoy 
receipl from the laDd·owners. Therefore, 
what is now bolng done is, th e police III 
maDY cases is directly helpinll the land-
owners, and In some cases arrestln, those 
who re.ist the eviction. The pollee mllli 
bo ordered not to asslsl eviction directly or 
Indirectly. And if some owner complaint. 
that somebody who had n!vor been bls 
,hare-cropper Is seeklnK 10 till the land, 
then, he must prove hIs complalnl In tbo 
presence of tholle tYPOi of commItte .. 
which I have stated. It Is nOI enough 10 
make an alleg<llon for the police 10 rush 
there. It Is DOt enough ofor 80mobody to IBY 
"1 am a small owner. I hold land below 
the ceiling which Is being unlawfully, Ilkaal-
Iy, illesitimalely occupIed and therefore it 
musl be given back." If he is a bona fide 
small owner, certaInly the land .hould be 
gIven back to him, bul sImply makinll Ihal 
allegation would 001 do. He will have to provo 
before these commit!ees what was the extent 
of hi. holding. If Mrs. lIa Palchoudburl say" 
I am. 8mall owner aDd a part of my land 
Is bein. occupled .... _ 

.' 
" sMR1td*tl ILA PALCHOUDHURI I 
'1 'iVadUo'-r ~ ur  rhe House that I have DO 
land to bold.' (/nterrupllons). 
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SHRI NAMBIAR (Tlruchlrapalll) 
What about tea plantations in Allam ? 

SHR1MA TI ILA PALCHOUDHURI : 
I have no tea plantations In Assam. (Inter-
ruptions). 

SHRI INDRAJIT GUPTA: I am very 
gratified to know that she owns no land, 
that sbe Is In fact a landless peasant and she 
may qualify for getting some land. when It 
will be distributed. I do not know. 

Sir, already some serious clashes have 
taken place. In Nadia district, In Humnla-
pota an Incident took place leading to police 
firing, killing two women precisely because 
of tbls. Wltbout any proof or verification, 
tbe landlords went and rued a false com-
plaint with the police. The police rushed 
to their assistance. The peasants there who 
resisted tbe eviction were fired upon and 
killed. This kind of thing has already hap-
pened In three or four places In West Bengal 
on a big scale, The ooly way to avoId this 
Is tbat tbey should not depend simply on 
tbelr bureaucratic machinery, but should 
be willing even during Presldont's rule to 
BIIoclate themselves closely with all the!e 
all-party committees at every level, and 
should set up thana level committees and In 
their preleoco lIIIe that all these claims and 
couoter-clalms are properly verified before 
any action is taken. But I find Indiscriminate 
and larae·scale arrests of peasant. are stlll 
lolnl on. I am sorry to find tbat people 
wbo IndUlge In some other tpye of vloleot 
activities are very often arrested and balled 
out Immediately. But tbese persons In vil-
lalel who are arrested for re.lstlng eviction 
aod clloglnl on to the laod are never balled 
out. People who throw bombs and crakers 
manaae to let ball wlthlo 12 or 24 hours. 

In conclusion, I must ref .. to aoother 
very Important thlna concerning the rural 
countryside. In Purulla, Bankura and 
Murbhldabad, where there are acute drouaht 
conditions, people are starvln. and drln" 
I am sorry to say that up till nOW the 
Central Government has not dODO anythlnll 
conertcly 10 rush relief to thele are u OD the 
scale required to start test relief worb and 
so on. Some minerable dole b Ii- OD. 
"el')' re.trlcted Icale, Tballa ali, 

These are some of the problem. I would 
like to point out. There Is a theory abroad 
that, "Of course, such matters mUit be dealt 
with If we arc to prevent the Naxal\to mena-
ce from going", a. if, If there were no NaKa-
lites, these problems would not be thore and 
they have come to tlmel\aht only because 
of Ihe Naxalites. This Is a thlnll which I 
wish completely to contradict. These are pro-
blems vital to the life and future of the pe0-
ple of West Bengal. Therefore, they must be 
tackled. If YOIl are bothered about Nan-
lites, let me remlDd you of the report of 
the World BaDk Mission-I am not a de-
votee of the World Bank- wblch came 
out In 1960, ten years ago. It says: 

"There Is hardly any aspect of com· 
munlty development" 

-they are talkinl! about Calcutta-

"that is keeping pace with the growth 
of Calculla's population or with the 
requirements of Its hinterland. The 
condition likewise nurtules feelings of 
unrest and malaise In the population 
which arc likely to boll over from tI me 
to time 10 ways that arc both des-
tructive and Inimical to orderly econo-
mIc development. The Government or 
India tends to regard these problems 
a. the concern of the Govorament 
of Wost Bengal alone, which In Its 
turn Is struagling with many other 
difficulties and must respond to a 
legislature that Inadequately repre-
sents the iDterests of the urban areas .. 
... Everybody admits that more ouaht 
to be done about It. Nobody I. 
ready to do It." 

This was the warning .Ivon more than ten 
years ago by the World Bank mission, on 
whose words thoy put more credence than 
my words, I suppose. Tbat warDing waDt 
unheeded. Now people come forward aod 
say that law and order Is disturbed and 
until that Is first aettled nolhlog else caD 
be done. This Is also an ellcuse for conti-
nued neillect Bod aUowina these problems to 
ao 00 mouDtlDI till thore will be completed 
destruction aDd compJrte wipe out or the 
whol. of tbls part of the COUDtry, There-
fore. c:ortalQI), t 40al wltb tho IIIW IUIcI 
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order. If you can deal with It; I doubt very 
much If you can. But there Is no excuse for 
,helvln. these problems. The two must 10 
band In band. The Centre has prIme res· 
ponsibillty for this state of affairs for the 
lut twenty years and It Is for that reason 
that I have brought this resolution to focus 
the attention on It and I hope all sections of 
the House, will suppert It, 

MR, DEPUTY·SPEAKER: Motion 
moved: 

"This House Is of opinion that, in 
the administration of West Benlal 
under Presldent's rule, Government 
should give top priority to solution 
of urgent economic and social pro· 
blems sueh as land reform, unemploy· 
ment, refugee rehabilitation, develop-
ment of Calcutta, etc." 

SHRI DEVEN SEN (Asaosole) I bel 
to move: That In the resolutlon-

add at the end-

"Including construction of circular 
railway and underground railway In 
Calcutta." (I) 

SHRIMATI ILA PALCHOUOHURI: 
I bel to move: That In the resolutlon-

for "solutIon of urgent economic and 
social probloms such as land reform, 
unemployment, refugee rehabllltation, 
development of Calcutta, etc." 

subs/ilule-

"creation of peaceful conditions by 
ellmioatiol the menace of vloleoce 
and destruction so that uraent ceono-
mlc and social problems such as land 
roform, unemployment, refugee rehabi· 
IItatlon, rehabilitatIon of thOle who 
have suffered as a result of violent 
disturbances and destruction of pro-
perties, and development of Calcutta, 
C8uld be quickly 8OIvod aDd coort· 
deace relatrodllCOd alDonl bullDo •• 

men and trade and commerce bepn to 
flourish once alaln. "(2) 

SHill SAMAR aUHA (Contal) : Mr. 
Deputy.Speaker, Sir, I am thankful to you for 
Ilvini me a chance and I am also sreatful 
to the House for pormlttins me to speak 
earlier. I consrlalulate Shrl Indrajlt Gupta 
for  the very constructive rcsolutlon tbat he 
bas brought forward in this ou~  and, 
although It may sound stranse to many, I 
alree with almost all tbe constructive SUlles· 
lions that he has made. Because, a wrool 
ImpressIon has beon created outside Benlal 
as If Bengal Is a land of vandals and anti· 
social crimlnlls. But the people outside 
who are crying hoarse forget tbat the terri· 
ble soclo-economic misery of the pooplo of 
West Bengal Is a lood breeding sround for 
vandals and anti-social elements. 

15.57 brs. 

(SHRI K. N. TIWARY in the Chair] 

I want to draw the attontlon of the 10' 
vernment to the fact that If by Imposlns 
President's rule ju.t by bureaucrats or by 
improvement or the law and order method 
they will be able to brlns about a chanlo 
In the whole context of West Benlal, I 
should say that they are miserably mistaken. 
There Is the responsibility of the BoverD' 
mont. I will come to that noxt. But I 
have a point to make to the main mover of 
the re.olullon. I have found In West ~

gal that there is lack of confidence In Ihe 
minds or the people, lack of confldenco 
In the ml!l1s of the officers, Therefore, 
unless you can tone up the morale of the 
people and also the confidence of the orrl-
cers, nothIng constructive can be done II 
tbe prelent moment. 

SHRI I.M. BISWAS (Bankura)! Do you 
aBree with the resolution or not? Come 10 
tbe point. 

SHRI SAMAR GUHA: Don't be lilly. 

For tbat reason, It Is now tbe responll. 
bUlly of all left parties 10 come toaether, 
avoldlnl that wblch haa created the pr~t 
condltloo, which has scuUled the thl. 
~~ t aDd wblcb b.. created UP 
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condition during the thirteen-month rule. 
It Is now time when the CPI should take 
the Initiative In mobillshing all the leftist 
democratic forces. UnfortunatelY, I do 
not know why they ~  rUDning after the 
restoration o/" the United Front and having 
Ihe Communist Marxist Party, whom they 
have called a set of gang.'ters, with them. 
This Is the opportune movement aOld yet 
tbey arc not talking even witb Ajoy Basu. 

16 bra. 

Whenever Ajoy Babu goes anywhere, 
thousands of people give him a heroic 
welcome but whenever Marxist Communist 
Party leaders go anywhere, hartals, strikes 
and black flag demonstrations are occurring. 
They are occurring almost every day. This 
Is a phenomehon which the CPl friends 
should take notice of. Unless a broad 
united democratic people's movement can 
be started In West Ber,gal, law and order 
connot be restored, confidence in the officers 
and In the minds of the people cannot be 
restored and nothing constructive can be 
done. Therefore It is absolutely essential 
that the CPI friends shoulJ change their 
outlonk and without the CP (M) they should 
come Dod develop a broad united front 
of the democratic forces. 

S' rl Indrajlt Gupta has almost touched 
all the points. I shall, In a nutshell, say 
that one of the major causes of the misery 
of West Bengol today is the reflliee Influx. 
I have exhaustively dealt, in an half-an-
hour discussion with the problem of refugees 
froni East and West Pakistan. To the 
West Pakistan refugees Rs.400 crores in tbe 
sbape of compensation has been paid but 
not a single farthing has been given in 
tbe shape of compensation  to tbe refugecs 
coming from East Pakistao. Though Rs. 
160 crores bave been spent on them, two-
thirds or 80 per cent of It has be,n ~p t 

00 relief and similar works and not on 
rehabilitation works. Therefore If really 
the Government to tackle tbat problem, 
it sbonld spend at least R •. 300 erores, 
If Dot in the form of compensation at least 
as capital Investment for glvlog employ-
meot 10 tbe refugees and for developing 
Imall·_lo Ioclusuies iQ Welt 800881. 

The problem of Calcutta also I have 
exhaustively doalt with in an half-aD-hour 
discussion, giving fact, figures aDd ·datll. 
I find tha t they ~pr  good will about tbe 
development of Calcutta but tbe question II 
how the funds can be found. Certainly the 
Central Government bas the responRiblllty 
for It but thero are two other sources also. 
In this Hose I have beeo tr~  to draw tbo 
attenttion of Government as to why at least 
a part of the PL·480 funds caonot be spont 
for slum improvement and similar other wor-
ks and also, when the President of the World 
Bank in his recent ftatement as also while 
he visited Bombay. Calcutta and Delhi 
had categorically said that if Ihe Government 
of India w8;>ted funds from International 
monetary sources for tbe development of 
Calcutta and other urban areas they would 
not be lack In!!, why the Government Is 
hesitating to get the help from these Int-
ernational sources. That Is the main 
point, because funds are the main or crurial 
trouble because of which the implementa-
tion of the project for tbe development of 
Calcutta Is halting. 

About the land problem, I would also 
say that those lands which have beeo 
forcibly occupied by Harlj8ns, landless 
peasants and tbe Tribal., should not be 
touched I they should be regularlsed. If 
it happens that the lands of the legal owners 
have been occupied, compensation should 
be given to them. 

About the share· cropper, I welcome 
the suggestion that three-fourtbs of the 
share sbould go to the peasants. But there 
Is a proviso that they have to provide tbeir 
own implements of agriculture. How will they 
will get the Implements 7 Will the Govern-
ment of India, therefore, consider glvloll 
them credit or opentng branches of banks 
In rural areas for thai purpose 7 Until 
tben the sharecrupper problem canoot be 
effectively tackled. 

Then, many fishery lands IVIve beeo 
occupied Illegally. They should not be 
restored to the benamidars. 

I will also congratulate the advisers for 
saying that tbe cellini will be on the 
basts of the family. But If the cellln, I. 
fIXed 011 abe basil af tbe fllmlly, will tbe 



27J Economic and VAISAKHA2S, 1892 (SAKA) Social Problems of 274 
W. Bengal (Res.) 

Government constitute the committee to 
find out the surplus land as a result of the 
new ceiling wllhln three months and dis-
tribute the surplus and benami lands to 
the landless peasants? Only then you can 
say that you arc doing something. 

Then. the harvests of poor peasants 
bavln/l two or three acres of land 
have been looted. Compeosatlon must 
be given to those poor peasants whose 
barvests have been looted and whoce lands 
have been forcibly occupied. The (lovern-
ment has completely failed to give them 
protection. In the names of land seizure, 
those poor pelsants should not be penalised. 
In that way the land problem has to be 
tackled. 

The United Front Government with the 
C.P.1. (M) have done terrible ~ to 
West Bmgal which could not have been 
done In the last 2Z years by any destructive 
allency. The capital Is flying away from 
West Bengal; the factories arc being shlrted 
from West ~ . NQ new investment is 
there; no new factories are coming up there. 
Even Bengali Industrialists numbering more 
than a dozen are shifting their facto.les from 
there. I would ask this new Government to 
Immediately check this flying away of the 
capital. The shifting of the factories must be 
stopped. 

Coming to labour, they should develop 
effective machinery for speedy solution of 
labour disputes. It takes one year, two 
years and all that. Supposing 100 workers 
have a problem, a dls'pute, and they go to 
a tribunal, It takes one year, two years and 
so on. It drags on for years. There should 
be more effective' labour machinery for 
solving their disputes. Only in that way It 
Can be done. I would say, there should 
tie or~ Investment in small Industries 
sector and ancillary sector. Botb tbese 
sectors shou!d be developed. 

About fisheries, 'ft I. a very Important 
tblng In Wost Bengal. It supplies proteios : 
k supplies rich food for the people. There I. 
ample scope fnr developlnll fisheries ia 
IlaDdeI;baDlaroa <IOdin other areu, AJao 

deep-sea fishing has to be developed In West 
Bengal. 

About rural electrificatton, we havo 
now beco told by Dr. K. L. Rao tbat there 
is enough fund from PL 480, Rural e1ec-
trificatioo Is essential In West Bengal. My 
bon. friend. Shrl Indrajll GuPta, hu giveD 
a figure for Calcutta. Calcutta has takoo 
all tbe blood from the rest of West Bonll8l. 
If you want to develop solf-employment 
process In West ~ l  rural electrlrtcatlon 
is necessary. Rura! electrification will give 
irrigation facilities; rural electrification 
will give scope for expansion of cottage 
and village industries. Therefore, rural 
tlectrlftcatlon should get utmost priority In 
West B:ugal. 

SHRIMATI ILA PALCHOUDHURI 
(Krishnagar) I Mr. Chairman, Sir, I have 
moved my amondment to Shrl Indrajlt 
Gupta's Resolution. He has left It with 
"etc.". But I have spelt It out. My 
amendment has been circulated. So. I will 
not take the time of the House to read It 
out. 

There are one or tWll points that I would 
like to ~r. Shrl Indrajll Gupta ha. 
been saying that the Congress Government 
had contributed to all these Ills all this time 
and the U. F. Government has not done 
anything to further these Ills. I do not 
disagree that there bave been many Ills In 
West Bengal and yet exist In W:lt BeDgal. 
But the U. F. Government has certainl' 
Intensified those Ills and In 375 Irlays of 
their stay In power there, they have had 
668 murders. 900 dacoitle. and 714 
Industries have closed down. 

SHRI JYOTIRMOY BASU: (Diamond 
Harbour) lOut of these politleal murders, 
68 persons murdered belonged to my party. 

SHRIMATI ILA PALCHOUDHURI: 
I do not know the break-up. I will DOt take 
tbe time nf tbe HllU5e on that. You will 
bave your say also. 

Secondly, Shri IndraJit Gupta pleaded 
for a commi ttee cooli.tinll of all partie. a.t 
Ibe Ihuna level wbere evorybGdy will bay, 
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to go and prove. "Tbis Is my land and 
tbls should not be taken from me or this 
Is my land whIch has been taken from me." 
This Is lolng to be prove to these 
wonderful committees like tbls "nes suggested 
by Sbri Gupta which during the U.F. regime, 
In very many places whereby existed, stood 
by and had the harvest looted I So, to a 
committee like that, Ihere Is need to prove 
tbat "thh land Is mine" when, without any 
proof, they can go and occupy that land by 
killing the poor peasant. If that Is the Idea of 
law and order, I have nothing more to say. 
I Ihlnk tbe House can judge for Itself. 

I am glad that Mr. Gupta has brought 
forward thl, resolution. One thIng I would 
like to bring to the notice of this House i. 
tbat land reforms certainly must go on 
apace and we are very glad to hear the 
announcement In tOoday's papers. Certainly 
benrmi lands and also Ihe kllas lands that 
are with the Government may be dlstrlbuted 
as soon as possible to the landless peoplo. 
But the land that has been taken from the 
poor peasant whose harvests have been taken 
aDd also the people have been told that 'We 
ahall take the blood-soaked paddy home', 
let that paddy that was soaked with the 
blood of the peasant ... (lnterruptionJ) That 
Is what Mr. Konar and his associates have 
said 'We shall take the blood-soaked paddy 
home'. That has come out In the papers. 
Tbat Is not my quotation. So I say that any 
harve.t tbat has been looted by the United 
Front Government or whoever It was ... 

SHRI JYOTIRMOY BASU I How can 
that be allowed to go on raeord that 
Government has looted Ihe paddy 7 

SHRIMATI ILA PALCHOUDHURI: 
CertalDly your Government allowed It. Any 
paddy tbat has been looted, any harvest that 
has beeD looted, any land that bas been 
occupied unlawfully by the peasanta occup-
ylnl 2 or 3 blghas of land, must be resto-
red to the people to whom they helOD.cd 
aDd If that could not be done, Government 
thaa land of equal productivc capac .. y a. 
ha. heen takcn away be atonce given to the 
tandl ... people, 

I would also say tbat Mr. Gupta bad a 
very great pessimism In a say In!! Ihal we can 
never acl Ihls, we can never gel thaI, we 
ahall never get the bridges. etc. I am not 
such a pesslmlsl. I am sure that the Cen-
tral Government will come forward In gelling 
the circular railway and the tube railway 
for Calcutta and also aDother bridge over 
Hooghly will become a reality In the near 
future. I hope the Central Government will 
look Into It. 

Thirdly, I would like to point oul tbat 
the situation prevailing to-day should not 
be conrused wltb the economic question. It 
Is not only an economic question. It Is due 
to a certain kInd of Indoctricnatlon that has 
been rampant io West Bongal and It is al-
ready also In force In many places In India. 
I say that sort of indoctrination Is a lobby 
af ChIna and nothing more. If we allow 
that indoctrination and try to confuse II 
with the economic development In West 
Bengal, that would only rurther that Indoc-
trination. The NatIonal flag Is burnt and 
trampled upon. II Is not as If the economic 
need makes them do that. I don't agree with 
you. Wherever Gondhlji's pictures havo 
been burnt, It I. not economic need that 
makes them burn Gandhlji's pictures. Is It 
economic need that makes tbem burn 
Gandhljl's literature and Tagore's literature 7 
These are the precious heritages of India 
which they have left for the future genera-
tion of the country. It Is said that their cir-
culation will be stopped In West Benllal be-
cause they are burnt. Sir, I demand that 
wherever the national flag has been dis-
honoured, burnt or trampted upon In educa-
tional Institutions or anywhere else aDd 
where foreIgn flap have been put up, the 
country's flail should be rellored, no mailer 
where this has been done. Gandhlj'. 
pictures must be restored wherevere they 
have been burnt or mutilated. I hope that 
Gandhlji's literature will surely be distribu-
ted In West Benllal so that the minds of tbe 
people are kept away from violence and 
destruction. 

If we are to solve the question In Wesl 
Benaai, tbe flnt thlnl Ibat must be done II 
that confidence musl he created aod Indus-
tries must flourish. Oberaoa must be stopped 
ad dcc:lared II l11epl, MoDey mUit be 
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Calcutta within 100 to 150 miles and aU 
over Beo,al have DO drinking water. 

made available to tbe eotrepreoeurs. If 
Industry bas to grow In West Boogal, It Is 
absolutely neceasary that maoy of the fi-
DBDclal Instltutioos like the L.I.C .• I.C.I.C.A. 
and I.F.C. etc. should give loans etc. on 
reasonable terms to these eotrepreneurs. 
The L.I.C. should be split into four puts 
and one of the branches should be situated 
In West Bengal where the small industrle! 
and entrepreneurs can get loan and can also 
put up small-scale Industries in West Beogal 
Refullee problems are certainly there. I 
allrco wltb Sbrl Samar Guha wbo jUlt 
spoke . that the refugee problems must 
be tackled and for that we need at 
least Rs. 400 crores. The problem 
of E"lst Pakistan refugees Is not 
tackled 88 that of West Pakistan refugees. 
For East Pakistan refugees Rs. 175 crores 
bave been spent. But, they have to returo 
tbls to the Central Government with Interest 
Now the time has come when more and more 
refugees are coming In, something must be 
done for them. It Is not correct that there 
are only 41 lakhs of refugees there are at 
least 51 lakhs of refugees. Moro are coming 
In. I can assnre you that the minorities 
will be squeezed out of Ea,t P"klstan in 
the next few years. The Central Govern· 
ment should certainly see that P, L. 480 
funds be dlverlOd for the development of 
Calcutta and for the development of in-
dustries. 

May I just llive you the rlgures for the 
refugees whlcb have been allotted? 
what bal been allotted Is really unsatis-
factory. The hOD. Minister for Work 
and housing bas himself said that for the de-
velopment of Calcutta, provlsloo was made 
as follows;-

Water supply 

Sewerage 

Slum development 

Rs. 11 crore. 

11 Crores 

.. 1 crore 
What can you do with Rs. I crore for the 
development of slums wbere the conditions 
of people are unthinkable?" Of the 
7 million people wbo live In Calcutta and 
West Ben,al, 66% have no bath rooms; 
90% live In ono room and tbey have DO 
kitchen. SO% of them have no drlnklnll 
water lupply. 00 top of Ibat 16 municipal 
,OWDI and 14 DOn-municipal townl arouad 

When you look at the colossal problems 
I am glad that this Resolutloo has been 
brought In. I do bope that as Mr. McNa-
mara said, P. L. 480 funds can be diverted 
to West Ben,al In many ways 88 the 00-
vernment may deem fit. I would demand 
that Rs. 350 crores or Rs. 400 crores which 
wl11 be needed for the purpose can be act 
from P. L. 480 funds and the same may be 
diverted to West Benllal to look to ber needl. 
I am very glad to note that we have tbll 
opportunity to discuss tbls matter. I just 
want to say one Ihlng about the brld,e over 
the Hooghly. Calculta Is the larlest town. 
It has only two brldges-Dno Is yet to be 
brought of -whereas tbe other places like 
New York and London which have not so 
mucb of population as calcutta have 16 
bridges acroas the rivers. 

SHRI D.N. PATODIA (lalore) : Wbere 
Is Ihe other bridge? 

SHRIMATIILA PALCHOUDHURI 
One Is being thought of. Polnditjl laid, 
"Calcutta Is biggest city In the country. 
It hu na Ilooal problems. Somethlnll Ipe-
cial bas to be done In West Benaal. I 
hope that som:tblng special will be 

done for Calcutta and tbe menace· 
of law and order problems will be put 
rtlh t. I bave every bope tbat Calculla will 
rise to Its pristine glory and every body Is 
going to help West Ben,al. There Is a 
terrible Influx of Indoctrination and violence I 
,olnl on In West Benlal. I have no doubt 
that tbe Central Government ~  come to 
our belp. 

SHRI S.  S. KOTHARI (Mandsaur) I 
Wbat We.1 Denial needs today'l IlroDIL aod 
liable administration, wblcb would main-
tain law and order, an administration lbat 
would aCI objectively and withoul political 
mollvalloDi. If the Governor needs any 
certificate about, tbe efficiency and effl· 
cacy of hi. rule, It Is nOI from one political 
parly or th. Olber but from tbe avera .. 
citizen. the common mall of tbe State; 
and wblt tbe common WBDtl I., nfilly, 
pellCO aDd _1Ir1ty. aDd 8ecoDdly, h 
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attempt under President's 
solving the deeprooted 

problems of tbe State. 

rule to help In 
soclo-economlc 

It Is necessary that the politics of vlo.-
leOlce must be e;chewed. It has no place 
In democracy and whatever measures are 
necessary for this purpose, must be taken. 
The Governor u~t either gov:rn efficiently 
or abdicate. The admlnhtratlon and the 

pJlice mu.t be cleansed of p~r o  who 
bave pollti:al commitments. Thh much 

for law and ord!r. Altbough I agree with 
tbe t.("ver that both the problems bave to 
be tackled together. law and order as well 
as economic problemq, I believe you can-
not have gunuine economic progress If 
everyday, as one read; in new.papers, there 
Is some violence or other In some part 
of Calcutta or the rest of West B,ngll. 
I think this is not healthy or sati,factory 

either for the people of West Bengal or 
for its economic growth. Therefore, I 
would suggest that law and order has to 
be maintained and under President's rule 
Immediate steps must be taken to eKpedlte 
the Implementation of economic measures. 

There has been a surfeit of thinking 
and planning. What are now required are 
not thlnkinll and planning, but action and 
Implementation. That is what Is called 
for, If the administration Is to make a dent 
Into the maladies that have bedevilled this 

problem ·sta te. 

Why Is there violence and disturbance? 
\Vhy are the young men of We.t Bengal 
sO angry? Underlying these tur c~  

and frequent recourse to violence Is deep. 
rooted fru,tration due to unemployment, 
sub-standard living conditions, economic 
',vant and poverty. Such conditions can 

drive even a lormal person to fruIt ration 
and p~r llo  and when Ihere Is fru,tra-
tI'IMl aD4 desperation, It ~  to eKploslve 
situations. This must be appreciated. 

In my opinion, there Is a vieiolls clrcl, 

operating. in tbe sense that dlsutrbances occur 
bec:ause or unemploymeut lind poverty. but 

unemployment and poverty are there because 
. ""ffI;JcDt Inyestment tUId ecoDomic .roWljl 
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are not taking place. But then Investmeat 

and economic growth do nOI take place 
under disturbed conditions, particularly. if 
proper investmenl climate is not tbere. 
Tberefore, the vidous circle Is Ihere. 

The questioo arises, what should be 
done to break tbi. vicious circle. I will 
come to priv.ltc loveslors a little letter. If the 
private lovestor is hesitant to lovosl. 
it Is for Ihe Central Government and the 
West B!ogal G"vernment to take the Initia-
tive and start a large number of large·scalo 
and employ;neot-orlented. employment·lnten-

sive mediu'll and small-scale Industries in 
~ t ~ ~ . I have always wondered wby 
the previous Coogre.s Governments and 
even the UF ~ r t did not take ac-
tion on this front in a concerted manner 
with grOlt initiative and determination. No 
efforts have heen mlde to iocrea,c employ-
m!nt opportunities in the Stdte. This Is a 
funda'll,ntal anl vital p~ t. Why should 
w. depend only on the private lovestor 7 
He Is welcome and must be there. His 
difficulties must be solved-I will come to 
it laltor. But It is for the Stale Govern-
ment to take the initiative at this juncture 
and see that every possible effort is made 

to Increase iodustrles In West BengaL 

Besides, housing is anO t her sector which. 
In my opininn, is employment-intensive. 
HousinB also has gool socin·economic effects 
in that It provides shelter to peoplo and gives 

them a feeling of pouession and contentment. 
It helps In reducing the frustration. Besides, 
the Investment made In housing will not 
only provide direct employment, but also 
have a multiplier effect as we call It 1o 
economics, and that multiplier effect would 
also help In bringing sbou t economic 
growth. Therefore, great attention must be 
paid to hou.lng. That is auother cODilructive 

meamrc which I think will have benenelal 
erfectl. 

Public works should be undertaken on a 

large scale. It aaainwouid help to solvo tho 
unemployment problem. It .j. a ~ 

·dlfrlcult problem to obtain loanl from LlC. 
Red·taplsm Is tbere. aud tbat aspect m .... 

also be looked Iota. I do DOlbave tlmo 10 
10 IDto Ihllt. 
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I would like to know from the han. 
MInister how many of the public sector 
projects In the Fourth Plan arc scheduled 
to be located in West Bensal. I am afraid 
that the public seclor Is also becomIng shy 
.,flnvebllog In West Beegal, and that Is one 
of the tragic features of the situation. -Let 
the Central Government boldly and with 
determination plan out a large number of 
industries and tbis vicious circle would be 
broken; 

Even u.~trl l licensing pol icles tend to 
militate against the expansion and establish-
ment of Industries In West Bengal. I think 
that industrial licensing policies should 
actually assist West Bengal ,in solving these 
deep-roOled problems. 

One unfortunate fact which has been 
observed In the last two or three years 
Is the flight of capital from West Bengal as 
It is called, or the closure of some office. In 
West Bengal. Some of the offices which 
have been closed are ralher Important 
offices, and Ihal Is having an adverse effect 
upon the employment siluallon. There have 
been cases where certain Bengali friends, 
clerks and typists, have come to me to help 
them find jobs. As far as I am concerned, 
It makes no difference to me whether a 
person is a Bengali or anyone else. He Is 
an Indian for me, and I try 'to help him ir 
I can. I do my best for him. But when 
I see that they have been reduced to this 
state of unemployment because of the 
faulty policies of cenaln political leaders 
who have misguIded these employees, which 
have resulted in the closure of offices. I 
really feel that these pol!tlcal leaders have 
not done a service either to W.st Beogal or 
to the white collar workers or the labourers 
10 West Bengal. 

You can make efforts to increase their 
wages. 10 the textile lodustry, the enginee-
dnl industry and lhe jule lodustry. walle. 
hllVe been Increased. I welcome It aa it I. 
oe_sacy and desirable. Labour must also 
let ita due share out of th~ profits If tbey 
bave to work and If productivity is to 
Increase. It is II (tood thinI!', but then if 
offices are closed aod they lire shifled 
elsewhere. I think it adds to lb, unemploy-

raent problem. I would lugaelt that the 

politicians should not try to spread their 
tcotacles over these white collar workers as 
far as possibJe and should leave them 
alone to solve their problems. Let them 
themselves man the trade unions, and let not 
the polillcians Interfere there. 

Calcutta bas been dubbed the city of pro-
cessions. Its problems have been lonl 
neglected. Neither the Congress which held 
an absolute majority for two decades nor the 
United Front, which was busy with Its 
Internal contradictions and Inter'party rival-
ries, have devoted their time to solve tho 
multifarious problems of C.llcutta. 

During summer In certain parts of Cal-
cutta no water t. available; during the rains 
cerlain parts of Calcutta are flooded. The 
traffic congestion has become chronic. As 
regards the state of the roa ds In Calcutta, I 
think It defies description. 

One has to go there and see for one 
self. Varlou. civic proplems are there. Shrl 
Indrajlt Gupla gave an excellent and graphic 
account of the problems of Calcutta. I 
would only .BY that It Is hIgh time that the 
transport problem was solved. An additional 
bridge has become absolutely p~r alive. 
It is no use having grandiose under ground 
projects. It would be like the revolving 
tower In Ashoka Hotel. When It was propo-
sed, we said it would not go through. Such 
a scheme Is bound to fail. Thefe people In 
the Government can never put it throuah. 
Let them have reasonable projects over tbe 
ground which they can build. If they could 
not build a proper circular railway or the 
suburban dlspeual line during the last two 
decades, can we expect them to build an 
und.rgraund metro aI in paris ( They arc 
incapable of it. Let them think of reasonable 
measures which they can implement imme-
diately and which would be effecllve. I have 
already referred 10 houslog. Slum clearance 
Is to be given arear Immportance ........... . 
(Interruptions), ThoUllh the stadium may 
have le.s priority it Is also necessary. In 
resard to land reform they must have a 
progreesiv. policy to dlstrlbule lurplul 
lands. I do not think it would he possible, 
even ir they wanted, to disturb the posses. Ion 
of land that has come about In recent times. 
You "annot drl .. e oul the peassnn from rhe 
land they bave occupied. That Is my r",Una. 
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In conclusion I should say that a tre· 
mendoul amount of Investment Is necessary 
for West Bengal's economic regenerallon. 
I SUIKest that the Government must set 
aprat about Rs. 80·100 crores every year for 
Calcutta. Let us put a fllure o( 80 crores of 
Rupees every y,ear. That money must be 
found and Invested constructively on good 
projects which arc capablo of beiDa Imple-
mented. I have always felt tbat tbe Bengali 
mind Is progressive and reasonable and we 
can bave progress In West Bengal. The 
destructive and violent ctl ltl~  do not 
belp anybody, least of all the people of Ben· 
gal. They do not also help the nation. These 
activities (\1ust be stopped and the energies 
of the people must be dlrocted Into construc· 
the channels. 

SHRI S. R. DAMANI (Sholapur) I 
About one and a half months ago the 
HOllse had an apportunlty of cu~ l ll 

West Bengal when President's rule was 
approved and the Budget of West Bengal 
was presented to this House. This time 
my hon. friend  Mr. Indrajit Gupta has 
liven us an opportu. \ly to discuss this 
matter alaln. I have listened very carefully 
to his speech. He Is a very good orator 
and a shrewd politician also. Therefore 
be hal presenled his case well made It 
appear as If what he said was correct. I 
do not aaree with him. 

Firstly he said that the problems of 
West Bengal, especially Calcutta had boen 
accumulatlnll during the last twenty years 
of Con,ress rule. It Is not correct. Our· 
Ina those yean Calcutta and West Bengal 
had been developin,. How many indust-
ries were tbere In Calcutta and In West 
Benlal In 1950 and how many are there In 
1967 7 How many persons were aettln, 
employment In 1950 and how many were 
,ettlng employment In 1967 7  A large 
number of industries had been established 
In Welt Benlal, elpeclally In Calcutta. 
Thore has been an investment of 
Rs. 4'0 crores In public sector projects. 
What I, the present condition of those 
projlCtl 7  I shall tell you afterward •. 

Durlnl III twenly yearl realme the 
Conllre" GovernmeDt tried Itl best to II". 
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all possible facilities (or the development 
of west Benlal and Calcutta In particular. 
Tbe allegations of my friend are not correct. 
The second tblnl he had said Is that the 
Coogress has come to power throullh the 
Prelident's rule. I should like to say 
tbat the Central Government had liven 
ample opportunity to run the United Front 
Government and only after It broke up 
under tbe force of clrcumstonces the 
Centre had to Impose the President', rule. 
When the United Front Government WIll 
(ormed about a year back with so many 
parties In it-the majority party was the 
CPM-after two or three months, they drew 
a common programme as to how they were 
golns to Implemeot the laws aod Improve 
the conditions of the people, the citizens, 
aod remove all their difficulties, II was 
very good to do so. After two monhts, how 
ever, they started quarreling; they IIradually 
began to quarrel. The dlffereoces amon, 
them Increased, with the CPM which was 
the major party, havlos a bilKer say, and 
the CPM started dlctalioll to the rest, be· 
cause they had Ihe Home porfollo. Every 
day, there were muders. flgh ling and quar-
rels. Ultimately what happed was ... 1t Is a 
record not only In the history of our coun· 
try but in the history of the world tbe 
ChIef Minister of the same Government had 
to go on a hunger-strike against his own 
sovernment. It I. a novel thing. It has 
been done. What did he say 7  I quote 
his words. He said that the Government 
of West Beogal under the United Front wal 
unci villsed and barbarous." These were 
the words which he used; he laid that 
"only the law of the jungle prevails." Theae 
were his words stated by the Chief Minister 
o( the United Flont Government of West 
Beogal. All the other partoers or most of 
the other partners .Iso had to say tbat tbey 
were dlssa.lsfled and they could 001 conti. 
nue· In sucb clrcumstaoces, the Central 
Government had no alternative; they lave 
them a Ions rope, and they wanted to see 
that that lIovernment should continue. But 
when they failed, when the Chief Mln"ter 
li8id what I just now quoted, when he blmself 
went on a hunger-strike, then President'l 
rule was Imposed. So, it Is not the policy 
o( the Con.ress to impose President's ruJe 
just to have control. Therefore, I do not 
811rCC with what Iho hon. Member over there 
said. I contradict It and say thaI It was not 
the intentloD of the Central Government, 
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the Congress Govornment, to Impose PresI-
dent's rule just to bave power. 

Arter PresIdent's rule. what is bappeolol' 
They want the President to do this and to do 
tbal. They say Ihal It Is the rerponsiblllty of 
tbeCentral Goveromenl; everytbln, Is Its 
responsibility. But let us see in 22 months' 
rule of tbe United Front Government, wbat 
damage tbey have done, and what progress 
they bave achIeved. Sbrl IndrajJt Gupta 
asked what tbe Congress Government have 
done In the last 22 years. I would like to 
ask wbat the United Front relime has done 
In 22 months; what is the progress that 
Ihey made what kInd of law aod order Ihey 
maintained. The hon. Member has not 
said any thing about that ; they 'say every-
thing has been done by Congress. Every-
body knows how law and order broke down 
during the 22 monlhs how many industries 
closed down and how many people became 
unemployed and why furlher Industries could 
not be established tbere. What had they done? 
It Is the duty of the State Government to 
maintain law and order and to promote In-
dustrialisation and also see tbat people 
are attracted to go to those places and 
start Induslries. It Is the duty of tbe 
State Government and not tbe Central 
Government. The Contral Government chalks 
out the plan, gives financial assistance, but 
to imlement It and attract the people to the 
Slate, It Is the ditty of tbe State Government. 
I want to know what the State Governmenl 
bas done during the 22 months for the esla-
blliment of Industries, for creallnll employ-
ment and increasing production. During tbelr 
regime, everything was destroyed and law 
and order was greatly affected and the life 
of tbe public became difflcull, dan.eroUi 
and risky. This I. wbat beppeaed In 22 
montbs under the rei.n of the United Eront 
Goverameal with tbe CPM as Its major 
partner. 

They want the establlsment of indu.tri es 
and economic development. 1 agree; every 
parI of Ibe country sbould 4evelop. Bvery 
Stale should be developed, but they sbould 
create circumstances for development. 1 will 
.ive you the comparative filum of Itrikel 
and man-d.ys lost In West Ben181 and In 
other Stale_ Tbat will Ilva a picture al 10 
who are responsible for brln.ln. aboUI tbll 
.lIlUtloo. In Wesl Btu,aJ, Ibe number 0' 
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workmen Involved In strikes and lock-outs 
6,55,040. The number of man-days I a! t In 
West Ben,al Is 97,92,036 out of 166 lakhs, 
whlcb is the total ruan-days lost In the whole 
country. Tbat means, 60 per cent of the total 
man·days have been lost In West Bongal 
alone. Maharashtra Is the sacond Industrial 
Slate In tbe country. There the number of 
man-days lost Is only 12 lakbs, as compa-
red to 97 lakhs In West Bengal, which II 
Seven times more than In Mdbarash.tra. In 
Mysore, the t"tal Dumber of man·day. lost 
Is only S. is lakhs. In West Benllal, they 
started Instigating the workers. I have no 
objection to workers gettlnl reasonable pay 
They shoutd get reasonable pay bu t I hey 
should aho give enough production, main-
talD discipline and also take care of the plant 
and machinery. The Durgapur sleel plant Is 
proteclled by the armed forces, because Ihe 
workers damage tbe plant and machinery. Ir 
this Is the fate of a public sector project, 
you can Imagine what will bappen in the 
private IICctor. The prlva te sector cannot 
have the military to protect tbelr plant and 
machinery. 

This condition was created because 
the workers were instigatr:d. Bverythln. 
was done to see that there was fall In 
production. Most of the Industries, whether 
In the prlvat. sector or public IOclor, have 
slarted suffering losses and establishment 
of new Indu!trles In that regloo Is Itopped. 
It Is tbe duty of the trade uolons and the 
politicians not only to see Iba t the workers 
pt reasonable 11' 'Ies but allO to see that 
they live enough production, look after 
the plant and machinery and maintain di 1-
pllne and obey Ihe menlement. Then only 
the country and the State can prolper. 
Otherwise, the State and the country canDot 
pru.ress. It Is useleu to blame tbe Central 
Government for all these thin ••• 

The Central Cavernment bal Imposed 
President', rule to take care of law and 
order. StlU thlnp are alarmln. there. 
Every day we read In the papers that 
bombs are thrown and people are kllled. 
This Is not only due to unemployment, but 
this II Intenllonally done to disturb the law 
and order. On the one band they disturb 
the law and order on the olher they aCCUII 
the Central Government for all these thlnll_ 
The), wlDt tbat th. Ceotral GoveromeDl 
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should help In the development of the 

I!cooomy of that Siale. This canoot be 
,done unless Ihry cooperate and restore law 

and order Ibere. During tbese four or five 
~ r  many new Industries have come up 
10 Mabarasbtra 10 Pilon a and Naslk region 
and also In Mysore. What arc they 'doing 
In Calcutta? Tbere Is no safety and there 
is no discipline. These are the conditions 
created by them. Unless they Improve the 

conditions, unless tbey co·operate In restor-
inB normalcy, the proble") cannot be 
solved. I would say that at least for 
the benefit of tbe public tbey sbould 
cbanBe their attitude and allow the main-
tenance of law and orLer and advise the 
workers to increase production so that 
tbey can Bet higher wages. 

SHRI D.N. PATODIA t Sir, the mover 
of the Resolution, Shri Indrajit Gupta, has 
higb lighted and well·argued some of the 
economic problems of West Bangal. for 
which he deserved to be congratulated. But 
I do oat know bow we can ever talk of any 
growth or development until we are able to 
crellte the necessary climate which Is 
cODducive to growth and devehpmcnt. 
To that extent, I do feol that the arguments 
alven by Shrl Indrajlt Gupta were Inconclu· 
she and were somewhat incomplete. 

As you know, right from the days of 

partition the condition In the state of 
west Bengal has been somewhat unfortunate 
but from 1967 onwards the condilions have 
particularly bren very bad. In the course 
of the short space of three years tbls 
itate had presidential rule 00 three occa· 
slons, There has been one mld·term election 
and there mlgbt be aoother mid term 
elec1loo, we do not know wben. 

In 1970, In the monlh of ~rch  

When for the second time president's rule 
was Imposed In west Bangal, It was a 
rare occasion and the people of west 
Blngal. all of them welcomed It as If by the 

po~lt oo of president's Rule law and order 
will be restored, the rule of law will be 

established 'violence would be curbed and 
the people would be able to live In peace 
But, unfortunately, wllnln a short pertod of 
,hrre months, all such  hopes appear to 

have beeo completely' l ~ L.wlessACIt 
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has oot, by any stretch of imaglnatloo, \leen 
reduced and the way the Governor is 

functioning, the way he Is Interfering with tbo 
working of his officials, -and the way law 
and order is still contioulng In lhe sarno 
manner Is It was previously, the people of 
West Bengal have started losing hope, Bnd 
I am afraid that unless tclnllh Improve very 
shortly, unless some effective measures taken 
for lmporving Ihe adminIstration, for curbln. 
tbe violence and lawlessness, ultimately the 
people of West Belgal may loss faith even 
10 President's rule for ever. 

Going through the newspapers over tbe 
last few weeks you will observe that not a 
day passes withoul your seeing somelhlog or 
other which Is di'lurbing whh regard to 
West Bengal on the front page of It, In fact, 
West B:ngal has become a morning irritant 
for all the people living in Delhi· Sometimes 
educational Instilut\ons are attacked, 00 
one particular occasion as many as eleven 
examination centres were attacked. A 
handful of lawless students can hold tbe 
entire educational institutions to ransom and 
can paralyse the eOllre educational system 
of West Beng1!. The other day in tbe 
Presidency College even the national flag 
was burnt and yet It took .(4 hours for the 
government to discover Ihat tbe national flag 
has been burnt and the red flag has been 
hoisted in its place and after another 24 
hours they ultimately changed the flag. 

Recently, a police picket, an army of 
police officers who were travelling In a 
jrep were attacked and in the course of the 
attack one subin,pector was killed and maoy 
others were injured. The situation there Is 
suoh that even 5 employees out of 100 caD 
paralyse the wJrk of the faclory; even 20 
workers out of 1,000 can stop the work 10 a 
factory; a handful of lawless studeots can 
paralyse the work of the educational 
Institullons. The same is the condltloD 
with regard  to offices and factories. 

Then, you must have come across this 
report In the oewspapers that an officer wu 
confined to one particular room aod' his 

head was shaved. Recently, 811alo, a SOn or 
Shrl Bhuvalka wbo W89 previously a member 
at Rajya Sabha was draaged out of his 
orrtce room and was beaten, When ho 

ppro ~h  the pOlice, 'Instead 'of arrestlna 
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aDd laklol action alalnst the lawless 
elelllMt, the police arrested Shrl Dbuvalka 
himself. It was at about mlDdnlgbt that 
with srnt dlfflcully he was released on 
ball. 

SHRI NAMDIAR: After the CP(M) Is 
over now it Is an attack on the Governor. 

SHRI D.N. PATODlA: About the 
Industrial development of West Baolal. all 
of us know that until the year 1966 West 
Danpl was tbe top Industrial State of India. 
According to the figures complied by tbe 
Government, In the year 1966 West Bengal 
had the total productive capital employment 
of the tune of Rs. 1,383 crores iu factode. 
employln, more than SO persons aDd 
Maharashtra came next with a total 
capital employed of Rs. 1,240 crores. 
Dut after 1966 what has happend 
to the State which was at tho top and to the 
city of Calcutta Which was at tbe top handl-
Inll the largest yolume of export and Im-
ports? From 1967 onwards due to the politi_ 
cal uncertainly, lawlessness, the atmospher 
of lack of confidence prevallina there, 
Ihe entire Industrial and productIon 
climate has completely been distorted. You 
will be surprised to know that In the wbole 
year of 1968 only five Industrial llcenoes 
had been granted In the State of Wesl 
Denpl because there was nobody to apply 
for licences and to work for Indultrlal 
growlh and commerce there. 

Private sector and public sector Is no 
more a discrimination In West Bengal. 
Nobody wants to continue to live there. No 
officer wants to stay there. Take the case 
of Durgapur and all other public sector 
projects there. Each and everyone of the 
ofrlcers-the MInister will bear me out-has 
expressed the desire that he Is no more 
willing to stay In ~ t Bengal and has 
soullht a transfer. 

Why Is this condillon prevailing 7 Why 
are people trying to get away from West 
Bengai? Nobody would like to lIet away 
but nobody would like to work, trade 
or Invest In a humiliating and Insulting 
situation. It Is precisely this condillon, 
this atmosphere, this lawle'lness, this 
lack of confidence which compels a man 
to get away from West Bengal. What Is 
needed precisely needed to be done Is that 
you have to restore the confidence, the 
climate by maintaining the law ~ removing 
lawlessness. Unless that Is done, I am 
afraId. nothing h going to happen. 

In this climate of uncertainty in West 
Dengal, the Governor had been functioning 
In a very, very peculiar manner. I think, 
It Is necessary to make a small reference 
with regard to his functioning. Right from 
the very first day he started creating trouble 
with regard to the appointment of Secre-
taries and Advisers. Even a few days back 
when the Cabinet Secretary and the Home 
Secretary had an occasion of 1I0ing to 
Calcutta, he again created so many dIffi-
culties. He would not allow any officer 
to function as the officer want to function. 
He would Invoiv. himself Into all sorts of 
arguments and petty matters and would see 
that the admInistration does not function. 
He starts flirting with all sorts of people 
In West Bengal. The administration In 
West Bengal has to be peJmitted to func-
tion In the proper manner without much 
of Interference from and involvement of the 
Gnvernor. it is not golnl to function In that 
manner 50 long as Ihis o ~rp lr r ~tlo  

~~ 

With regard to unemployment, on 
account of these very factors every year tbe 
Incidence of unemployment in West Benpl 
Is IncreasIng by , lakhs to 6 lakhs of 
peTlons. 

Tt,e city of Calcutta Is a city of 
shambles today. It Is a Shameful situation. 
with regard to sewage, water supply, electric 
supply and the conditIon of roads. If you 
move on tbe roads, you will find that Done 
of the roads Is under repaln today. 

Than, what about the Calcutta Corpora-
tion , It Is a bunch of Inefficient, corrupt 
and self-seeking penons who are frittering 
away the money and the taxpayer's wealtb. 
The sooner the Calculta Co/poratlon Is 
liquidated the better it will be for the city 
of Calcutta and for W •• t Bengal. No tax-
payer should pay taxe1 to the Calcutta 
Corporation. No corporation has a rllht 
to demand tax from the people when such Is 
the .tate of Ihe en-Iciency of the Calcutta 
Corporation. 
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SHRI H. N. MUKERJBE (Calcutta 
North East) : Such Is your gratitude. 

SHRI D. N, PATODIA: I stand by 
whatever I lay. The Calculla Corporation 
functioning Is the most shameful. 

SARI NAMBIAR: The Calculla 
Corporation Is one of the biggest Corpora-
tions in India and that CorporatloD should 
Dot be treated by the hOD. Member ID the 
way he did DOW. 

SHRI D. N. PA TODIA I The Calcutta 
Corporation Is an IDstltullon of which 
tbere Is no parallel In India. I bad the 
personal privilege of going to the Calcutta 
Corporation one rouDd day about 3 O'Clock 
In the afternoon and I found 70 per cent 
of the chairs were empty In the Calcutta 
CorporatioD. You could get anything 
done by bribing the officers and the people 
there. The Calcutta Corporation Dever 
cares to maintain and develop the city of 
Calcutta, whether It Is sewage or water 
supply or electricity. This Is the whole 
picture of the Calcutta Corporation. So 
long as the functioning of the Corporation 
continues to be as It Is DOW, there is no 
hope of developIng the city of Calcutta. 
This Is the condition of the Calautta Cor-
poration. Whatever my friends on my left 
may say abont It, It does not make any 
difference. 

With regard to the development of the 
city of Calcutta, I agree with most of the 
points stated by my hon. friend, Shrl Inder. 
jlt Gupta, But let me say that the develop. 
ment of the city of Calcutta will not be 
possible by merely passing slogaos. It needs 
a huge Investment. It we really arc serious 
about the development of Calcutta, If we 
really are serious about solving the problem 
of unemployment, If we really are serIous 
about solving the problem of lawles.ne •• 
for ever, then the city of Calcutta will need 
a minimum investment of Rs. 1000 crores 
In the course of next three years. Arc we 
golnll to get thl. amount of Rs. 1000 crores 
from our own sources? It Is possIble for 
us to mobIlIse our own resources to put In 
that much amount 7 Once we arQ 'UI1l 

W. Bengal (Re .•• ) 
within our minds that such a hUle amounl 
Is needed for the development of Calcutta, 
should we not seek coopera tion from other 
countries who are prepared to cooperate? 
What Is wrong In that. If on the one hand 
the World Bank Is prepared to offer help, 
they just shake their beads and sag, "We 
are not prepared to take help." I know 
the manner In which Japan developed; I 
know the manner In which Germany develo-
ped under the Marshal Plan and various 
Plans. You can see the fruits of that to. 
day. If you are really serious to develop 
Calcutta, to develop West Bengal, we have 
not only to mobilise our own resources but 
from the w"rld over, from wherever they 
are available. If we only pass slogans and 
we say, we do not want the World Bank 
help, this money, or that money then we are 
not serious o~t it. It is just a political 
slogan-mongerIng, only making politIcal 
gains, nothing beyond that. 

The problem of Calcutta, the problem 
of West Bengal, is very serious. I want to 
offer two suggestions, before I close, for 
tho development of Industries there. You 
know, the Industrial climate Is very bad 
there. The industrialists are no more 
willing to go there and invest their money. 
The Industrial climate has got to Improve_ 
B.fore that, you are  not going to achi .. ve 
anything whatsover, After doing thai, 
firstly, If we are going to treat the problem 
of Calcutta the problem of West BenBal, as 
a national problem, let a direction be liven 
to all the nationalised banks that for five 
years to come, with regard to any Investment 
made In West Bengal, the banks will offer 
loan at a lower rate of Interest. My second 
suggestion is that with relard to the setting 
up of Industries In West Bengal, let the Go· 
vernment Ilive Instructions that all reaula· 
tions, all prohibitory regulations, all con· 
trol regulations, that appiy will Dot 
apply In West Bengal. Let any· 
body who b willing ~o 10 and set up an 
Industry there be Biven a free hand to set 
up an industry  there, Let anybody who 
wants to ao there and set up an Industry 
tbere be Biven a free hand 10 provide em-
ployment and Increase production. 

MR. CHAIRMAN: This to a very 1m. 
portant Resolution that we are dlscussln,. 
Everybody will Bet a chance, If not In thll 
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Opposition Parlles would behave In a res-
ponsible manner. You will agree wllh me, 
Sir, that no parliamentary democracy can 
thrive or can do anything to serve the 
country unless the Opp05ltlon PartIes behave 
In a responsible manner. After an Election 
when a Congress Government was formed 
from the nex t day there were mass proces· 
sions and all kinds of, I should say, 
unlawful activities under the patronage of 
all the political Parties who also fought 

session, then In the next session. Shd 
K. K. Challerjl. 

SHRI C.K. BHATTACHARYYA (Ral-
pni) :  I make a request to you to give me 
just two mtnutes to move my Resolution. 

17 brs. 

SHRI KRISHNA KUMAR CHAT-
TERJI (Howrah) I Mr. Chairman, Sir, 
sandwiched In between unscrupulous capita-
Ibts anrl stili more uncrupulous power-hunt-
Ing political parties, West Bengal lies pros-
trate and Is gasping for the life. (lntrrup. 
tlons) I will remind my frIend  who are 
shouting at me that when the Congress 
party was rulllnll there for twenty years. we 
gave law and order to the State of West 
Bengal, we allowed the people of West 
Bengal to live In peace. and we gave 
prosperity and progress to the people there. 
Can anybody deny It In this House that we 
could not provide a Government to West 
Bengal which was civilised? ~ provided 
Weat Bengal with a Government which 
can be called civilised and not like the 
U.P. government which the Chi.f MI"lster 
decrlbed the other day as an unclvillsed 
State that he was runnIng. He said, that 
he was ruling over a 'barbarous and un-
civilised State'. Who brought this about? 
Can he generale any growth and develop-
ment In an atmosphere of vIolence? I 
ask my friend who has brought this resolu-
tion. As soon as th' President's rule was 
there, the demand comes that all kind. of 
soclo-economic developments should be 
there, schemes should be taken up and 
executed. .How II that when the United 
Pront Government was functioning there, 
my friend, Mr. Gupta. did not come before 
this House with such a resolution 10 create 
some kind of Insplra:ion here In Parliament 
so that we could have our say ask West 
Benlal State to go ahead with all Its pro-
IrelSive land reforms and tackle the refulco 
problems, unemployment and thu. remove 
bunaer and sorrow? The tragIc PartitIon 
brought about this situation In this truneat-
cd State of Wost Bensal. It I. certaInly 
the very cruel gift of history from which 
West Benpl suffers to-day. UDder these 
conditions we expected that having accept-
ed Parllementary doomocracy as political 
weapons for ~ ~ ~ p t of lodla, tho 

elections and got defeated In the 
eleclions. In such condition can you 
expect that Bengal could prosress 
and Bensalees could have a normal Rnd 
peaceful? The logical end Is to day the 
Naxallte philosophy. who preached In 
Bengal violence? Can my friend from the 
CPl. Mr Gupta or CPM friend. Mr Nambl-
ar, deny that the cult of violence wail 
preached by both these parties and orher 
parties to07 I am sorry that the party which 
Is functionIng under the name of forward 
Bloc hallowed by the sanctlfed memory of 
the great Nelajl Subhas Chandra BOle il 
also Indulging in not only bomb-throln, 
arson and loot what other alroctles and I 
do not  mention more because It may be 
very jarring to our friends there. This cult· 
of violence has been preached by them. the 
logical conclusion Is Ihls; that ycu subvera 
~ t B,ngal and uproot the people from 
their traditional moorings we all cherished 
so long In Benlal. You will recall, Sir, Welt 
B:ngal was a prosperous state In Industry 
and commerce when Brltaher were there 
and peop Ie were living In quite abundance 
and plenty. Even then aengal would not 
tolerate deprivation of India of Its freedom 
and B angalees rose as a whole motion as nne 
man against the British rule and died 00 
the gallowj Bnd took cullets on Ihere chats. 

SHRI JYOTIRMOY BASU I What has 
his speech lot to d. with this resolution 7 

SHRI D. N. PATODIA : It Is no pOIDI 
of order. 

SHRI KRISHNA KUMAR CHATTER-
J1: I am just gIving tbe background 80 
that the whole motive behind this resolution 
will be exposed before the H"u.e. I am 
quite sure...:.l· know my sober friend, 
Mr. Gupta will aaree with me-that 
Ibis resolution some PSI political motivat-
Ion. Now that we have lot PresIdent rule 
wby should 0111 \lr,n, about oc o~~o
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omlc developmedts quickly? As If by a rna· 
,Ic wand one can create a condition so that 
everybody can live In peace I On the other 
hand there will be bombs, crackers, arms 
and ammunitIon used tn different places In 
tile name of agrarian revolution. 

You know, Sir the tribal problem of 
West Bangal. Tne tribal people are very 
aimple people. They are Dot educated. 
They are not even Iherate and you go to 
them and preach to them certain thing'. 
they do not know the consequences of 
that they do not know bow West Bengal 
suffers and you spread the Naxallte pblloso-
phy among the trlbl throughout West Ben-
al you have also seen how the students arc 
behaving there. Who brought tho teachers 
Into politics. May I ask who brougbt the 
toachers In the political turmoil of We,t 
Ben.al? Certainly, the gentleman wbo hilS 
broUlbt this resolution Is also res-
ponsible for that. Who brought the 
Itudents In the political field. Certainly, the 
ICntleman who has brought this resolutions 
also re3ponslble for that. I am not hlam-
In. anybody. I belong to a political party. 

I understand that having ousted the 
Congress, every role Is good enough a for 
them. I understand all this. May I appeal 
to all poUcal partleq that if they have any 
.oodness left In them for the time being let 
these politIcal rivalries be stopped so that It 
Is possIble to bring conditions of peace In 
West B!ngal? I know that the problem of 
Wost Benllal Is huge. Late Dr. nidhan 
Chandra Roy once gave a clarion call to 
all the political parlles there that he would 
see tbat West Benllal was developed well. 
Durgapur Is bls creation. He wanted to 
IIIC tbat West Bengal prospered. but nothln. 
could be done. It Is because of the irrcs-
possible actions of opposition parties. We 
know thBt the present conditIon Is due to 
soclo-economlc tension. We also know 
that 40 to $(I lakhs people all-refugees-are 
homeless and they are without fnod and 
they live Itke beasts in this state. ExplosIve 
conditions are usy to creote there. All 
thesl 40 laths or SO lakhs of refu,!«s have 
no homes and they have no stakes at all. 
they aro beIng utilised by these wlltle,' 

partIes for theIr own ends. The result Is 
that West Bengal Is In fire and turmoil. 

I thank you For givIng me time. I 
cannot end my speech without referring to 
some printed material about Calcutta. This 
Is a mateilal printed In 1968 wherein It 
Is stated I 

"Tbe deadly resIgnatIon about 
Calcutta that the politicians soem 
to share with the Intellectuals and 
businessmen WaS roflected last year 
when the Calcutta Metropolitan 
Planning Organization. a body of 
proFessIonal optimist, presented a 
carefully drawn master plan for 
saving and developing the city. Not 
many people in Calcutta thought the 
plan had a chance of over beln. 
implemented. Our commentator went 
so Far as to dismiss it as "a cruel and 
unsolmly joke." 

I can assure my hon. Friend, Shrl Gupta and 
others that even under the PresideDt's 
Rule, If they can maintain peace and 
tranquillity In West B,ngal, we shall take 
steps to see that the land reforms are 
undertakon for the benefit of the landless-
the poorer sections of the peasanty-In 
quick time. I can also assure them that 
the refugees will be rehabilitated and that 
they wll I set sheJler, food and employmont. 
Give us lime and we shall see thaI employ-
ment pc tentlal is Increased. Give UI 
enough time-at least two years' time-for 
this purpose provided you maintaIn peace 
and tranquillity and provided there Is no 
encouragement to Naxalites. We have some 
of the brilliant students In Calcutta. But 
their minds are being vitiated. The result 
Is th at some confidence has to be created 
among tbem. These Naxalites arc bom 
out of tbe C· P.I. (M). They have lost tbelr 
faith In their leadership. The Maxalltes 
are there not because they are angry with the 
progress made In tbe country but they are 
angry becauso of these politicians who, 
in their power hunting, have demolished all 
the human values which We cherished 10 

long. 

It Is not Just for sentimental reasons 
that we wunt the development of Calcutta. 
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It Ie a matter of oatlooal Importance. 
Loot at the rich hloterland served by 
Calcutta. Dur.apur, Jamshedpur, Buropur, 
the Iron aod steel belt; theo the Industrial 
belt round about; tbeo the jute aod 
tea plaotatlons. All these make Calculla 
a city and port of IIreat Importance catering 
to a vast hinterland. Therefore, the develop-
meot of Calcutta Is a oatlonal problem and 
must be taken up on a war footloll. It cao 
be done provided my friends assure us that 
they will not create cooditlons where no 
.rowth aod development becomes possible. 
This problem must be approached 10 a spirit 
of mutual uoderstaodlng and mutual satlefac-

liDO. 

So I appeal to all opposition parties 
that they should co·operate with the Consul· 
tatl.e Committee for the State. I appeal 
to the CPM to recondder their declsloo 
not to serve on the CODSultative 
Committee. Let us see that al\ this 
programme that the Mo.ver has placed hefore 
us Is Implemented with everybody's co-opera-

tlon. 

SHRI H. N. MUKERJEE I I bave 
been long enough in this House to have 
lost al\ illusions about the outcome of this 
kInd of debate and I have been thoro ugly 
accustomed, If not eotlrely reconciled, to 
the Indifference of Government ; partIcularly 
when problems of West Bengal and Calcutta 
are concerned, I find Ministers sItting with 
morose bewilderment, not knowing what 
eille to do because they have been commls· 
a1oned ••• 

MR. CHAIRMAIN I 

there. 

They are 

SHRI H. N. MUKERJBE: I know 
aomebody Is there. That you know just 
as well as I do. 

THE MINISTER OF SUPPLY AND 
MINISTFR OF STATE IN THE MINIS· 
TRY OF FINANCE (SHRI R.K. KHADIL· 
KARl: I am sorry that a senior member 
like Prof. Mukerjee should speak 80 dis-
paragloilly about the parllameotary lostltu-

doo. 

SHRI H. N. ~l  (Calcutta-

North-East): I am not eoterlnll 1010 a 
oooU'ovony. I do not waste my tlmo nor 

the Minister's time. My point Is that this 
18 basaed on my experience 10 this House 
for a 10011 aamber of yean that wheo lOb-
joets of this description are discussed, 
Governmeat shows the utterest kind of 
IncHfforeace, and I am oot 1101011 to stomocb 
the Idea of a Deputy Mlolster and an 10-
dlffereot Minister of State for FlnaDCo 
coming In from time to time to listeo to thh 
kind of discussion. I am oot reconciled 
to it, but am accustomed to It. 

But I was not prepared to listen to the 
kind of speecbes made by members of Ihe rul-
log party as well as by Shrl Samar Guha and 
Shri ~to l  and when I listened to them, I 
got an Impresslon-aad I was communIcat-
Ing it 10 my friend behind, Shrl Plloo Mody, 
who I consider a Na)(alile In reverse-that 
If I was a youn.er lOan listening to Shrl 
Patodln and Shri K. K. Chatlerjl-I would 
not mention other names-it II a waste of 
tlme···1 would feel like jolnlnll the Naullte 
party stralghway. 

MR. CHAIRMAN Not at his 
ale. 

SHRI H. N. MUKERJBE: I share 
with you that handicap, but I wish I COUld. 
I wish members of this House have some 
sen_e of responsibility. I wish the kind of 
petty, senseless, Idiotic law·and-order menta-
lity which has been displayed by certain 
members In this House In this debate was 
discarded. I ",Ish they realise that in Ihe 
world of today that mentality just would 
not work. I wish them to remembor 
that the Naxallte stir Is a protest allalnst 
the paralysis which has overtaken our 
society. I wish this Government to take 
to heart the leSIOn of what happead In the 
Alhoka Hotel. You cannot even revolve 
a r ~t ur t In a tow .. r and you talk about-
revolution In society. You cannot have a 
revolntlon unless you have some will for 
something like a revolution in tbls country. 
But you caDnot 110 o~ playing with tbe 
patience of the people for ever. You have 
10 be ready for IOmetblag In comparisoD 
with which the Russian Revolution would 
look like a tea party. This Is an old couo-
try. but If this old country becomes aallry 
alld iodlgnant, you do oot koow wbero 
thlDIII mlllht 110, . 
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I am provoked Into makIng  these 
remarks by thIngs wblch have been laId here 
cn that sIde by Shrl Damanl and on thIs 
side by Shel Patodla. They tried to explain 
away the fact of Congress responsIbility. 
That Is plain, plain as anything. After  all, 
the flgure8 In regard to the decline of the 
West Bongal econolny refer to 1967. and the 
United Front Governm<nt did not get Into 
operation till the middle of 1967. W.st 
Bengal's contribution to Indian indu.trlal 
production fell from 28 to 14 p!r cent, Its 
Industrial growth rate fell to 2.7 per cent 
as against the all-India average of five 
per cent, and Its growth or Income fell to 18 
per cent as against 26 per cent for the whole 
of IndIa. 

Mr. Damani talks about nothIng having 
happened under tbe United Front Govern-
rnent. He should go and talk to the jute 
workers, tea workers, engineering workers 
and the peasantry of West Bengal who would 
tell him what has boppened during the 
admInistration of tne United Front Govern-
ment. Mr. Damanl says that nearly JO 
million man-days wore lost In West Bengal 
out of 16 millIon man-days lost over the 
whole of IndIa In 1969, but Mr. Damanl 
chooses to forget that wages In Bengal are a 
tbird less than In the rest of India. 

Me. Patodia went 00 talking, but no 
part of IndIa bas been 80 thoroughly exploit-
ed by callous outsiders, foreign as well as 
Indian outsiders, Mr. Patodia would not 
be here but for  the fact tbat be and hll tribe 
had &ucked dry much of Ihe prosperity of 
my part of tbe country. The Blrlas are 
there. Tbey have been gold·dlgiling In 
West Bengal. and tbey are now trying to 
tbreaten and blackmail tbe people of not 
only West Benllal but tbe whole of India, by 
tbreating to 10 out, to take away tbelr 
aBAet.. Tbls kind of thing Is 1I0ini on and 
you expect people to bebave very 
gently, to observe all the rules of law and 
order. 

In tbls House we see how law and oede r 
Is observed, and if you have any kind of 
sensibility, If Members of tbls House can 
behave under provocation 10 thc way that 
they do, what Is the expectation In regard 
to our people who are suffering from day-
to-day, wbo IIvc In Calcutta 10 lub-bumaD 

W. Bengal (Res.) 

conditIons, no only In Calcutta, It is not 
a purely Clllcutta or West Bmgal matter, 
Everywhere In India our people live In lub-
human conditions. 

When I was looking at my hon. rrleDd 
Shrl Bljaj, I thought of Gandhljl. GandhJ 
jl had  sard that aftcr all thcre Is no crime 
10 history equal to the c rime of ImperIa-
list exploitation to which a"istance Is glvcn 
by those who JIve In tbe towns and are 
comfortable. He did not use the word 
bourgcois. He saId that the British and thc 
town-dwellers who sucked dry the resources 
of India were committing a crime to whlcb 
there was no parallel In history. That crime 
continues, and that crime has got to be 
controlled, checked and eradicated. 

The advantage of my State of West 
Bengal Is that we are not moved by the 
narrow loyalties of rdl810n, caste or comlllu-
nily. We are the only area where organisa-
tions like the Jana Sangh, the Proutlsts and 
God knows what otber organisations are 
emerging. have no quarter whatsoever. They 
are entirely eliminated. The Swatantr •. 
Party loses Its deposit. Communal parties 
are no where In the picture. That Is our 
advantage. If you want democracy -aod the 
ruling party talks so hypocritIcally about 
their devotion to democracy for the people-
If you really mean something, go aod look 
after 8n area like West Bengal where politI-
cal consciousness bas advanced to that 
extent, where we bave political disturbances, 
but not thc disturbances of tbe 80rt tbat are 
d\sgraclnll our country'. civilisation 10 
Bhlwandl and so ~ other places whlcb I 
need not name. 

This Is the background In which we 
have to dIscuss tbls matter, but we find 
petty, trivial political advantage belna 
Bougbt to be taken by some people, 80 lIIan), 
people. From Mr. Samar Guha oowards, 
a tremendous combinatIon of people I, try-
Ing to take advantage of this motion. 

The West Bengal people will look after 
tbemselves. They will have their own 
democratic movement, and In thaI democra-
tic movemeot we are all together. We may 
be flgbtlng from time to to time, but we 
fillbt for Ideoloalcal reasons, not for picklnl 
eacb otber's pocket. We are flllbtlnil for 
lomcthlnl much more fUDdameutll1 than 
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thatl, but we shall combine because the 
Interests of the people demand that we have 
to combine. That Is why tho Interests of 
West Bengal coincide entirely with the 
interests of [ndla. 

Calcutta Is India's city and so many 
unfulfilled promises are there-. My han. 
friend Shrl Khadilkar Is there, I think he 
bas something to do with Finance. There 
I. tbls string of unfulfilled prom"" over 
West Bengal. The decision was" taken In 
1966 about the second bridge In Calcutta. 
It has been hanging fire; nothing has been 
dono. [have no time to explain In detail 
[think, Sir, that you were a Membor of 
P,ullament when Mr. S. Ie. Patll was the 
Railway Minister and thore was a talk of 
a circular RallwlY. It still ciroulates. ~ 

are told It is not circular, but It Is zlg·zag 
and that the sch.mo may not come up. 
Bhrl S. 1<l. PJtil told years ago when he was 
the Transport Minl.tor-Mr. Bhattacharyya 
would remember-that there would ~ a 
Calcutta-Asansol express way. That Is no 
where to be seen. Ollly a Plft of It was 
constructod and thrown to the dogs or who-
eVOr It might b.. You are g()lng to see 
what Is going to happen to Farraka burage. 
There Is no river training scheme In op,ra-
tlon. Nothing Is bdng d()ne. Farraka 
would not supply water enough to save the 
Calcutta port. Mr. Patodla and olher should 
know all about It. They arc playing 
with fire; They are playillg with the 
patience of tho people. In regard to 
ImaUer things wbich the people want-the 
stadium In Calcutta has become a joke. 
there are sucb thlogs as the utilisation of 
city, waste and refuse In the open drains for 
making fertilizers. As you go from the 
airport to any city In India you get a stench 
because of the open draIns. You can utilise 
that city waste for tbe purpose of manu-
facturln, fertilzler and so on. This has been 
before the Planning Commission for as Ions 
as I can remember. I have been a member of 
some sort of Consultative committee of the 
plaDnlnll Commission and have heard about 
the project Pankajalakshmi, so th~t th:y 
cc>uld lIet somelhinll out of thl. Panka which 
Is mud nothing happened. There are unemp-
loyed enllineers in West Benllal. If you let the 
~ ctr lc t o  scheme worklnll you can bave 
. tbe employ.d <olllne<rs .worklnl In Benpl. 
Nr, Patodla bas the aumplioD to say tbat 

W. Bengal (Res.) 

the Calcutta Corporation Is a rollen Instltu· 
tlon and so on and therefore some busy bodY 
from his community of experts or God knowS 
what .ome busy body from Deihl should 'A 
and take over the Calcutta Corporation ... Is 
that the Idea? What Is the Idea 1 ... 
«(Interruption). Our people are our poo. 
pie with their faults and their vlstues. There. 
fore something has to be done and  done by 
and for them. If you mobllies the enthu. 
siasm of tbe the people, If you let tho 
resources of the people together If you call 
upon all the unemployed engineers to from 
cooperatives, YJU can Improve Calcutta In no 
time, provided you had Imagination. But 
there Is na inuglnatlon anywhere to b: seen 
In the horizon as far as this country Is con-
cerned. Tne way in which the M,mben of 
the ruling party have spoken In this d.,.. 
bate-It Is p~c~l r thing and [ am not 10-
Ing to stomach thh sort of thing merely be-
cause we consider them to be the lesser evil 
compared to the excr_sc.nce on this side ... 
(Interrupfion). rr thh Is the attitude in 
regard to I he problem of We;t ~ ll and 
tbe problem of Cal:utla It is a dlffernt 
matter. You talk ~ut law and order; go 
and se!.le the law and nrder prJblem. You 
dJ not sellie the problem, of the people but 
to talk about the law and order problem. 
You 110 and try to liv. with the people; 
day by day aod hour by hour you 
can go through the psychological 
disturbance which everybody In Calcutta 
and West Benllal Is experlen,ln,. It Is more 
or less tho same experionce else where tno. 
But Calcutta has become the world', worst 
urban conllomeration It has beco;ne a blot 
on the world's landscape. It ts a city of 
which we have been proud; Calcutta is a 
city which many of u. love even now with 
all its faults. Could we allow It to fall to 
pelces ? The fall of Calcutta would mean 
the fall of the entire  country and if this 
Government does not wa I.e up to that fact 
to hell with this Government; people would 
thon koow you. If a forest Is burnt down a 
new forest will come up. People would 
know how to set about It. But If that is the 
contingency that you thlok of, adopt 
all your law and order m·!chanlsm tbal you 
can thiuk of; 110 B head with It; and 
declare war on the people and their Intcrcsta, 
Ir that Is the Government's policy, If that Is 
the deduction to be Illade from the speeches 
of the spokesman belon,ln, to tbe Govorn. 
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ment party, I tremble for the future of my 
country. Tbat Is wby I feel so muuh about 
this kind of speech by the Patodlas and 
other people who bave not even a sense of 
Iratltude to an area of this country on which 
they have been dependent for their suste· 
nance, for the kind of affluence and luxury 
In which they are flaunting their vlrlues 
today. If they have not even this measure of 
human decency, then people will rise: they 
will know who their enemies are; People are 
recognising now their enemies a great deal 
better. The Naxalltles will have no better 
recruiting sergeants than the Patodlas and 
K. K. Chatterjees. I would advise them to 
address meetings In Calcutta, and I hope to 

,let largb crowds and let them talk the way 
they dId today; they will recruit members 
for the Naxallte party. If this Is the way 
this Government wants to go. nobody can 
belp them. That Is why I support the reso-
lution but as I saId I have nO IIIusloll5 about 
what Is going to hlppen. N3thing .. goIng 
to happen. Nothing Is m!ant seriously In 
this country. No attempt Is made to improve 
matters;--I am concludlng;-I wish they 
had the Imagination to do somethIng belter. 
That is why I say this Is a very serious 
matter requiring a kind of consideration 
which has not been given. This Oovernment 
from the speeches of its spokesmen, Is In 
capable of doinl anything good. That Is 
why I support the resolution of my hon. 
friend, Shrl Indrajit Oupta, and I wish some 
thing lood comes out of It: but I am doubt-
ful. (Interruption) 

SHRI D. N. PATODIA I SIr, I only 
wish thlll the old man would nol bave lost 
bls balance of mInd. 

SOME HON. MEMBERS rose-

SHRI NAMBIAR : Sir. the Speaker said 
that there will be a stlltement about tbe 
slrlke In Ihe Southern Railway, and It was 
Intended to be done today. The hon, Depllty 
Minister bere. He sbould tell us what Is 
bappenlnl, 

MR. CHAIRMAN: I caDDot at this 
.tale Interrupt Ihe procoedlnlS, 

SHRI PILOO MODY (Oodbra) I I do 
not understand why he considers us to be 
treater evils than Ihey, 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPINO 
AND TRANSPORT (SHRI RAOHU 
RAMAIAH) I Because we are smarter. 

SHRI SARDAR AMJAD ALI 
(Baslrhal) I Mr. Chairman, Sir, I rlee to 
speak a few words on the resolution moved 
by my Hon'ble friend, Shrl Indrajlt Gupta. 
At Ihis time of my malden speech, although 
I cannot palnl a very good picture of my 
State, yet I feel It a great pride for mo that 
In this august House of our democracy. In 
I his august House of our great nation, I am 
try Ina to Impress upon the Government of 
India the problems, the deficiencies, and the 
deformities from which my State Is 
now suffering. At the same time 
It Is matter of pride for me to expre'; 
our sincere hope, our Iincere desire, 
that we should at least have the mercy, and 
pity, from the Oovernment here, In order 
that our Stale may from Its present stallnant 
Sta te, make headway in the economic and 
social Iphere and also In the political 
almosphere and Ufe. 

Sir, at this time, we were having so maDY 
discusslom and all of them from the side of 
the ruling Congress said veJY loudly that 
the deformities of West Bengal were because 
of the United Front regime. Mr. K. K. 
Chatterji was Impressing upon this House 
that In tbe last 22 months of the united 
front regime, tbe total econymy of Welt 
Bengal bas been completely ruined. Sir, at 
this hour we have the opportunity 10 have 
the reporl of the Fifth Finance Commission 
before us. Havlnl gone Into that report, Bnd 
the allocation made by Ihe Fifth Finance 
Commission. let us discuss and try to lee as 
to who Is responsible for the deficiencies and 
deformities and under·development of that 
particular State. 

I appeal to the Oovernment of India to 
look Inlo the non· Plan revenue gap of the 
State of West Bengal. As per the recom-
mendations of the Flftb FlOance Commtuton 
West Bengal would get durfnll 1969070 to' 
1974.75 a total sum of Rs. 296.64 crores as 
It. share of the central laxes. In addition, 
accordlnl Co article 275 (I) of the 00_1· 
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tUlloo, this 'State is getting another sum of 

Ih. 72.62 crores. In all, It gels Rs. 369.26 
crores for Its deye lopment. 

17.31 brs. 

[Mit. DEPUTy·SPEAKER in the chair] 

The Flnaoce CommIssIon has dealth with 
this poInt and said that Ibe additional sum 
paid would go 10 bridge up the non·plan 
re",nue gap of Ihe State. The total flnan. 
cla\ assistance as rCl(;ommended by the 
Fifth Finance CommIssion is not cerlalnly 
1I0lng to bridge up the non-plan revenue gap 
of the State, because the Fifth Finance 

CommissIon has laken Inlo consIderation 
that it is giving an addithlOal grant.in·ald 

Rs. 34 crores per man lh more than what 
had boon granted by the Fourth Finance 
Commission. As tho same lime, It has to 
be leen that the liability of the West Ben· 
gal Government has now Incrdased to the 
ealent of Rs. S3 crores per year only because 
of tho enhanced dearness allowances, etc. 
lIven to tho Government employees. There. 
fore, thl. argument of the Finance Commls· 
sian that they are giving Rs, 34 crores per 
month as additional sum more than what 
was IIranted by the Fourth Finance Coml· 
mbslon and this would bridge tho non.plan 
lIIyeDUe lIap of the Slate Is not correct. 

We talk of development. Definitely 
development Is a criterIon that can be taken 
only when there Is adequate assistance from 
the Union Government. We must admit that 
in a federal structure, fI Is the duty of the 
centre to consider tbe financIal position and 
tbe problems of tho States and give adequate 
flllllnclal assistance to the States 10 develop 
theIr economy. But we do not find tbat the 
same treatment has been given by the 
Finance Commission with relJllrd to the 
problems of West Bengal. After tho Finance 
CommIssIon's devolution, let u; compaJe the 
position of West Bengal with olher states. 

BIhar Is lIettlng Rs. 199.46 crores of lurplu, 
Gujaral Rs, 1SS.99, Haryana Rs.19.SS 
crores, Madbya Pradesb RI. 15.09 crores, 
Maharashlra Rs. 419.29 erores, PllDjab Rs. 

117.22 crores and U. P. Rs. 280.87 crores. 
In all, tbeae seven States are haying a surplus 
'af RI. 1270.80 crores While certain other 
States IDcludln, Wellt Ben,al are left with 

• larae c l~ t. How CIIII tbls State make any 

headway and solve Its problems If Its nOD 
plan revenue' sap Is nol bridaed ? Only 

those States whIch are left with surplus can 
augment tbelr pi ann Ins outlays. They alone 
can auamenl their plan outlays durIng the 
Fourth Plan. But In respecl of Wesl Bcollal 
this pIcture is not there. 

Let us see what hal been the effect of 
the recommendatIons of the Fifth Fioance 
Commission. It appears from Table No. 2 

of the booklet published by the Planning 
Commission about the reviled outlay of the 

FIve Year Plan that West Bengal will have 
a total plan outlay of Rs. 322.50 crores, The 
following are the comparative fIgures for 
the otber Scates-Bihar Rs. 441.60 erores, 
Gujarat Rs, 450,20 crores, Madhya Pradesh 
Rs. 356.00 crores, Maharashtra RI, SII SO 
crores and so on, We know that the Finance 

Min Ister will sive us a reply that only those 
Slates whtch -caD have mobilisation of their 
own resources will be able to augment oul· 
lays In their Plans. But experience shows, 
facts show that the States wblch have been 
gIven much more financial assistance from 
tbe Centre could alone agumenl their plans. 
But In the case of We!! DeDlial we find a 
completely dlffereDt picture. 

Ttteo, allaIn, wbat Is the position of 
IndustrIes 10 West Benllal? I Can IIlve you 
tbe statistics. In recent Yean, only In one 
distrIct, Howrab district 321 enillnecring 
factories have been cloaed, and tbey bave 
been closed not because tbere was any 
restless aliitation by the labourers, not 
boeauae there were IIherraol, but the 
bare and naked fact Is tbat these 
factorIes were closed for want of raw 
materIals, for want of Iron, copper, brau 

or tIn. If 321 factories were closed 10 one 
distrIct alone, as . my han. friend, Shrl 
Chatterjee says, how can we expect tha I the 
law and order problem would be solved? 

If ,our young 'rlends have Dothinll to look 
tn their future, If they have no hope of 
settlDa emf/!oymeDt In the near futura, 
It!ey become reotless and commit certaIn 
thin .. In tbelr youtbful exuberance. Due to 

their mental reaction 10 tbelr 'ru.tratlon, 
they may commit certain Defarlous and 
anti-social activities. I thlDk we should 
condem. tt. At the nme ttmo, we Ihould 
Iry to _ tbat tbelr probleml arl IDlyed • 
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Then, let us see wbat Is tbe policy of 
tbe goveroment In tbe matter of granting 
licences to tbe Induslrles In my Slate, In 
1967 we find 8.32 lakhs of people were 
working In 5,658 registered companies, In 
1968 Ibe correspondinll nllures were 8.17 
lakbs and 5.737. Altboullh tbe number of 
registered companies bas Increased, the 
emplDyment bas decreased. II Is In tbls 
perspective we bave 10 judlle Ibe allllation 
tbat we are now witnessing in West  Bengal. 

I Ihink In this matler a solution by way 
of police administration Is not an adequate 
eolullon. If we cannot develop tbe State, 
If we cannot make any provision for the 
employment of these youl hs, In thaI event, 
whatever good we may say will not bave any 
effteet upon Ibem. 

Rellardlnll the ISlulnl of licences, while 
In 1967·68, 48 Iicencss were Issued for DCW 
Industries, In 1968·69 only 34 licences were 
liven for Ihe Slate of West Benlal. In 
agrlcullure, 81aln, we find thaI out of 1.35 
crore acres only 35 lakh acres are irrlgllted. 
Irrigation is another problem In West 
Bensal. We had an opportunity of meetios 
'he Irrillation Minister In a conference of 
all the MPj represontlng West Bengal 
summoned by him Ihe olher day. Being the 
chairman of that conference Ihe Irrigation 
Minister Issued a statement from which we 
find that In 13 montbs they have dUll only 
nine deep lubewells. Where YOll have dUll 
tube wells you could not reach electricity 
and where you have given electricity, the 
ncccuary velocity of electricity is not tbere. 
These arc the kinds of thlnSi now prevallinll 
in West Benllal. 

The prohlem of the landless peasantry 
bas been very much tbrasbed In tbis House 
on different occasions and I am not golna 
10 say anythlnl about II. But from these 
.. pecls I must say Ibat tbe State of West 
B!ngal Is on lite verle of an explosion. It 
has been said many times In Ihls House 
tbal West Benaal is a problem State. Bill 
only for the sake of arlument we sbould 
not say that It Is a pr')blem State. The 
problems have 101 to be analysed and 
judlled with due sincerity If we want to save 
tbe Slalo, bcl:llUIC 1\ II • Ilra.lle: State 

where any explosion would cause a serious 
reaction all throUllh Ibe federation and 
tbe Union. That Is way at the outset, 
at the very first moment of my 
speecb, with a slncore heart and desire I 
musl expeel of the Union Government that 
the problem would be Judged. Let West 
Bengal Iiv. 10 that the Union of India will 
live. 

With those words. Mr. ~put p r  

I must Ihank and co r tul t~ the Hoosc, 
the Members, the Cbair and my nobel 
Friends in Ihe Treasury Benches, for givinl 
me an opportunity to dlsclosc my heart. 

MR. DEPUTY·SPEAKER I Tbls 
discussion will continue on tbe next 
occasion. 

SHRI JYOTIRMOY BASU I Not one 
of us belonging to the CP (M) has had a 
change. That puts us In a very awkward 
position. 

MR. DEPUTY·SPEAKER :  I know but 
there are the limitations of time. 

SHRI J. M. BISWAS I In the Purulla 
and Blnkura Districts of West Bengal 14 
people have died for want of food Thero 
is a severe famine and drought In that area. 
Wo arc discussing Wost S,ngal when In that 
parI of W.st Bengal people are dylnll. 
Therefore I want one minute of your time. 
If the Hou" h kept In the dark on this 
polnl, It will be an InjustIce to me. I am 
a representative from that area. 

MR. DEPUTY-SPEAKER: You will 
bave your chance nexl time. 

SHRI J. M. BfSWAS: Thank yoo 
very much but I wanted 10 brlnll to tbe 
notice of Government Ihrough you that on 
Ihe 18tb I alonll with two other Members of 
Parliament an rosorllnl to a dharna at the 
bouse of Ihe Prime Minister relardlnll our 
demands for alleviating the condition of 
people In Purulla and Bankura. 

MR. DEPUTY·SPEAKER: We will 
DOW take up tbe Half-an-bour Discussion. 


